Income Tax Ap‘pgllate-Tribuna-.l,'__M umbai Benches,‘ Mumbai

Constitution of Benches 08.06.2026 to-11.06.2026

Bench Court Room | -Hon’—_l_ile PresidentNice-P?esidént__& Mem.bers\
Number ' _
G 1 | Justice (Retd.) C V Bhadang, President & Shri Prabhash Shankar, AM
J 2 - [ S/Shri Saktrjit Dey, Vice President & Buayananda Pruseth, AM
| B 3 SIShiCN Prasad JM & Makarand V Mahadeokar, AM
" E | 4 S/Shri Amit Shukia JM & Girish Agrawal, AM (except on 11‘“ June)
" A&H 5 | Smt Beena Pillai, JM & Shri Jagadish, AM
D 6 S/Shri Vikram Singh Yadav, AM & Slddhartha Nautryal JM
SMC 7 Shri Sandeep Gosain, JM
F - -8 | &/Shri O P Kant, AM & Pawan Singh, JM (on 8m & o June)
) 11 S/Shri Pawan Singh, JM & Manoj Kumar Aggarwal, AM (10t & 11t June)
J&K 8 | S/Shri O P Kant,. AM & Anikesh Banerjee, JM
| (at 2.30 pm on 8% & 9" June and at 10.30 am on 10" & 110 June)
C 9 | S/ShriN K Choudhry, JM & Arun Khodpia, AM
| Constitution of Benches 15.06.2026 to 18.06.2026
~ Bench | Court Room | Hon'ble President/Vice-President & Members
Number _ S ' :
G 1 | Justice (Retd.) C V Bhadang, President & Shri Prabhash Shankar, AM
| 5 S/Shri Sakijit Dey, Vice President & Bijayananda Pruseth, AM
B 3 S/5hri C N Prasad, JM & Makarand V Mahadeokar, AM
E 4| S/Shri Amit Shukla, JM & Girish Agrawal, AM
A&H 5 Smt Beena Pillai, JM & Shri Jagadish, AM
D 6 -S/Shri Vikram Slngh Yadav, AM & Siddhartha Nautiyal, JM
TEMC | 7 Shri Sandeep Gosam JM
J&K 8 S/Shri O P Kant, AM & Anikesh Banerjee, JM
C 9 S/ShriN K Choudhry JM & Arun Khodpia, AM
F 11 S/Shri Pawan Smgh,.,JM & Manoj Kumar Aggarwai, AM




Co'nstitut-io.n 6f‘.Be.né:'hes-22.06.2026- to 25.06.2026

- Bench

Ho'ﬁ':’.ﬁlé'rP-reside'nWiceéPresident & M‘embe.rs".'

| Court Room
| Number
G | 1 Jusfice (Retd ) cV Bhadang President & Shri Prabhash Shankar AM
B 9 | S/ShriC N Prasad, JM & Makarand V Mahadeokar, AM |
E : ‘3 -S/Shri Amit Shuk!a JM & Girish Agrawal, AM (except 22"dJune)
A&H 4 "Smt Beena Piliai, JM & Shri Jagadish, AM
D 5 | S/Shri Vikram Singh Yadav, AM & Siddhartha Nautiyal, JM
SMC -6 Shri Sandeep Gosain, JM _
J&K 7 | SiShii O P Kant, AM & Anikesh Banerjee JM
C 8 - 3/ShriN K Choud_hr_y, JM & Arun Khodpia, AM
F 9 S/Shri Pawan Smgh JM & Arun Khodpia, AM ( at 2.30 p.m)
Constitution of Benches 29.06.2026 to 02.07.2026
Bench | Court Room _Hoii'ble President/Vice-President & Mémbers. --— —
| Number : R '
! 2 S/Shri Saktijit Dey, Vice President & Bijayananda Pruseth, AM
B 3 | S/Shri C N Prasad, JM & Makarand V Mahadeckar, AM
E 4 S/Shri Amit Shukla, JM & Girish Agrawal, AM '
A&H 5 | Smt Beena Pillai, JM & Shri Jagadish, AM - -
D 6 “S/Shri Vikram Smgh Yadav, AM & Siddhartha Nautiyal, JM (at 10.30 am)
F -6 S/Shri Vikram Slngh Yadav, AM & Pawan Smgh JM (at 2.30 pm)
G & SMC 7 S/Shri Sandeep Gosain, JM & Prabhash Shankar, AM -
J&K 8 | S/Shri O P Kant AM & Anikesh Banerjee, JM
C 9 . S/ShriNK Choudhry M & Arun Khodpsa AM

‘E' Bench will not function on 11t June and the cases wzii be heard from 15t to 18t June, 2026

‘E* Bench will riot function on 22 June and the cases fixed W|ll be heard from 23rd to 25t June, 2028,
I Bench will not function from 2204 to 25t June, 2026. : .

Dafed: 5t Juné, 2026, _

{Hindi version fallows)

. sd-
[Saktijit Dey]
VICE PRESIDENT




D Income Tax Appellate Tnbunal
. .3"and 4" F!oor, Pratishtha Bhavan,
Old €GO Building, Maharsht Karve Marg, - m ‘
' New Marlne Lmes Churchgate, o Amr}t
’ o ot v
Mumbal 400020 Mﬁh 553

Date' 08‘" May, 2026

a NOTICE : :
Llnks of the Court Rooms of ITAT Mumbai Bem:hes for jommg through V‘deo Conferencmg

from 11. 05 2026 to 26 OE 2026 -Reg.

Meetmg

 Court Room Nos. Hestog “"(:f:;,’;',"‘;g t:,"’;;g“ ‘Q’“‘a' Mode | (o er [own]
, 150 yvebex Flattorm, S (ClscoWebex\)=. o

| Court Room No 01| https //ltatmumbal m\z webex, com/meet/crhnkl |2644 320._6_62_,_3.. 2026
Court Reom No. 02 https://itatmus v.webex.com/meet/crlink2 |2642.379 3019 12026}
| Court Rooim No. 03 | https://itatmumbai.eny webex.com/meet/crlink3 |2640 558 4349 2026|
Court Room No..04| https://fitatmumbai.my.webex.com/meet/crlint [2642 125:4122 |2026
Court Room No, 05| https;//itatmumbai.my.webex.com/meet/crlink5 |2643 736 6601 |2026
Court Room No. 06 https://itatmumbai.my.webex.com/meet/crlink6-|2642.474 4799 |2026]. .
Court Room No, 07 | https://itatmumbai,my.webex.com/meet/crlink7 |2640 956 2087 |2026
Court Room No. 08| https://itatmumbai,my.webex.com/meet/crlinkg [2641 3810893 [2026{
L Court-Réom No. 098] https://itatmufiibai.my.webex.com/meet/crlinkd [2642 241 0933 |2026} -
Court Room No. 11,-http5'j/it-atmu mbai. my. web-Exmom/me'et/orli—nllzii' 2641 779 1089 -2026"

1. The Counsels can. join the Hybrld Court Room through the above- mentloned Vldeo,

'Conferencmg Links. o _
2. tinks will be open at - least 15 mmutes before the commencement of the Bench

, proceedmgs :
3. The links will remain actlve when the bench is szttmg during Court hours of the

Tribunal.
4, The Counsels may see the Constltutlon of Benches, Frlday Lists, etc., pubhshed on ITAT
~ website to ascertain the Court Room in whlch caseés. of- particular Bench/ Hon' ble o
Members comblnatrons are ﬁxed and accordmgly, oin through the respect:ve Court
Room Link.
5. The Counsels /DR appearmg before the Hon'ble Court through Vldeo Conferencmg
mode-shall follow the dress code, courtesies and protocols that are followed m

physical hearing, as far as possubie
6. The Counsels/DR shall make stre that thell’ lnternet Connect:on Mlcrophone ‘and

Video Cameras are working.

7. Recording of the proceedlngs in Hybrid/Virtual Hearmg is stnctly prohiblted

8. Paper Books, Synopms written- submissions etc. should be filed in the mode as‘
prescrlbed in the extsting ITAT Ru!es even lf Counsel/DR is appearing though Virtual

Mode.

(rdnt Registrar '
; B et =




INCOME TAX APPELLATE TRIBUNAL, MUMBAL B ENCHES

CAUSE LIST OF A BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5
| 8rl | Appeal ‘Numher. A‘?Z'::' | Assessee Name Remarks
I /l\iml/znz 4 | 2017-18 | [A] ANUPAM INDUSTRIES (RECALLED MATTER)
| 2 | 4sio/mupyzoz4 | 200415 | [D] ANIL KUMAR VDAYKUMAR SINGHVI(HUF) (E-FILED)
13 | 3760/Mumyaons | 202021 | [D] ACE ASSOCIATES (E-FILE)
4 1118/;3?4/2026 | 2021-22 | D] ATOS INFORMATION TECHNOLOGY HK LTD (E-FILE)
5 |CO 190/MUM/2026|- 2021-22 | [A] ATOS INFORMATION TECHNOLOGY HK LTD
6 2558158%4/2026" 2014 - 15 | [A] LALTT DHANUKA"(E-FILED'j o
7 3027/%?’1/2026, 2020-21 | [A] ASHRAYA FOUNDATION (E-FILE)
8 3035/1\25?1 12026 | 202627 | {A] AKANKSHA CHARITABLE TRUST (E-FILE)
9 | 3063/,\,115’;4 /Zozﬁ'j 2019-20 | [D] LILAC INSIGHTS PRIVATE LIMITED (E-FILE)
10 406 4/]\,113:1 12026 | 2017-18 | [D] ASHWIN SHANTILAL MEHTA (E-FILE)
1 3072“3‘3?4 12026 | 201516 | [AT ANSHUMAN BHATIA |
1z 308”;&1 12026 | 201920 | [AT ANURAG JANU (E-FILE)
13 5095/:»515?\4/2026 | 2013-14 | (A1 AKSHAY ARUN SHETTY (E-FILE)

A

Assistant Registrar

G

05-Jun-202¢




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE BEENA PILLAT, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5

Assmt.

) | A.ppeal Number Year | Assessee Namg_ " Remarks
1| 3031/muny/2022 | 2011-2012  [D] M/S ASHIK WOLLEN MILLS LIMITED (RM)
2 489115,1,5‘;‘4/2024 2012-13 | [A] ASIT C MEHTA Aby}soﬂs_umnso
3 6049/95?4/2025' 2019-20 | [A] AJAY CHAMPAKLAL METHA
4 8924/;'&/2025' 2022-23 | [A} ATCOM TECHNOLOGIES LIMITED
L2 | 9160/13!;?4/2025. 2017-18 }{A} AARYA SILVER *
| 6. 9177/!\:{]"‘%1[2025‘ 201112 | [A] ANIL GOYAL (E-FILE) |
7 TTA ~017-15 | [A] MITHIBAT COLLEGE EMPLOYEES CO OPERATIVE CREDIT
188/MUM/2026 [SOCIETY LIMITED | |
8 | za/mumya026 | 201213 | [A] ANISH RAIKUMAR PARASRAMPURIA (E-FILE)
9| 4/,\&‘2 12026 2(525—25 | [ATA T SHAH _CHARHABL_E TRUST
10. 725[MIJ|“?V2026 .2025"26 :-[A]ATSHAH CHARITABLE TRUST
11 1946”}]6‘;4 12026 2023-2024{ [A] AROKIASWAMY VELUMANI (E-FILE)
12 3112/;5?4/2026{ 2913—14 | TA] MILAN SACHIN SOQNI-?{QLKAR'{EHFILE)
113 | 3113mumyz026 | 201314 |IA MIL:AI-\-I SACI:HIN.S_(-).UNDALKAI% (E-FILE)
114 ] 3110/mumyz026 | 2020°21 | AI MSPL LIMITED (E-FLE) -
15| 5161 /%ﬁ/zozsj 2020-21 | [D] MANG KUMAR BAGLA (E-FILE)
16 3162/;13:4/2025 2016 | [D] MARK BANGLES PVT. LTD. (EFILE)

i

Assistant Registrar,

05-Jun-2026




* INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE BEENA PILLAL, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5

s

Appeal Number

Assmt. |

Year

Assessee Name

Remarks

ITA
6303/MUM/2025

2014-15

[A] ASHOK JAYANTIBHAI MIYAN! (E-FILE)

ITA
7126/MUM/2G25

2012-13

[A) ASHISH KISHORE AVARSEKAR . -

iTA
7243/MUM/2025

1201920

[D] ANMOL GOVINDRAM SEKHRIL-(E-FILE)

CO 360/MUM/2025

~2019-20

[A] ANMOL, GOVINDRAM SEKHRE (E-FILE).

ITA

{ 8052/MUM/2025 |:

2023' 2'4:

| [A] LN ENTERPRISES (E-FILE) -

ITA :

202324

[D] L N ENTERPRISES (E-FILE) ™

8233/MUM/2025
ITA '
407/MUM/2026 |

2015-16

[D] A PRABHAV MANAS PROJECT (E-FILE)

ITA
794/MUM/ 2026

2014-15

[D] AJIMERA HOUSING CORPORATION BANGALORE (E-FILE)

|co 146/MUM/2026]

2014-15

| [A] AJMERA HOUSING CORPORATION BANGALORE (E-FILE)

10

iTA

| 1D98/MUM/2026 }.

2011-12

| (A1 S E REALTY VENTURES PRIVATE LIMITED (E-FILE)

1

ITA
1103/MUM/2026

| 2007-08 -

S GUPTA 6 CONPANY (L) _

12

ITA

| 1110/MUM/2026 | .

2015-16

[D]S D CORPORATION PVT. LTD (E-FILE)

13

ITA
1111/MUM/2026

| 2015‘ 17

[D] S D CORPORATION PVT, LTD: (E-FLLE) .~

14

ITA
1112/MUM/2026

2017-18.

{D) S D CORPORATION PVT. LD (E-FILE)

15

ITA

2018-19

[DI S D CORPGRATION PVT. LTD, (E-FILE)

16

1113/MUM/2026

A
1438/MUM/2026

201815

[A] LASA SUPERGENERICS LIMITED

17

A
3111/MUM/2026"

2022723 |

| [A] SHAMRAG VITHAL CO.0P BANK EMPLOYEES GRATUITY FUND;

(E-FILE)

18

ITA

NA

[A] SHREE VARDHAMAN STHANAKVASI JAIN SHRAVAK SANGH

3123/MUM/2026 |

MAROL (E-FILE)

Y

Do
R

Assistant Registrari
05-Jun-2026|




* INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE BEENA PILLAL, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5
- Assmt. I
Srl | Appeal Number Year - Assessee Name o Remarks
) ITA 2016-20 "[{A] ADITYA BIRLA REAL ESTATE LIMITED (FORMERLY KNOWN
3476/MUM/2025 AS CENTURY TEXTILES AND INDUSTRIES LIMITEDY) (E-FILE)
|5 ITA 5016-7g | D1 ADITYA BIRLA REAL ESTATE | IMITED(FORMERLY KNOWNS
4378/MUM/2025 ~77%Y IS CENTURY TEXTILES AND INDUSTRIES. LIMITED) (E-FILE)
ITA -
3 | 4448/MUM/2025 2015-16 {[A] ABHISHEI(JEJRA] DOSHI
ITA : 5 o Ty
4| 587/MUM/2026 2017-2018 | [A] SANGEETA KISHAN-LATURKAR (E-FILE)
51 g72/MUM 12026 2012-13 }[D] AADIT_GEMS,Z{E-:FILE},_:.l-:l- e
ITA i3
6 | g73/MUM/2026 2013-14 | [D] AADIT G.El\'jI-S (E-FILE) .
{ 7 {co 140/MUM/2026| 2012-13 |(A] AADIT GEMS (E-FILE) ~ "
8 {CO 141/MUM/2026] 2013-14 |[A] AADIT GEMS (R-FILE) = .-
_ . ITA.. o R — -
| 2| 1007/MuM/2026 2012-13 | [D} AADIT DIAMOND (E-FILE) |
10 |CO 142/MUM/2026| 2012-13 | [A] AADIT DIAMOND (E-FILE)
| ITA | - AT LML
1 3547/mum 12026 2018-19 | [A] L P REALCON PRIVATE LIMITED (E-FILE) )
. ITA | .
12| 3173Mum 12026 VNA [A] AVSANGHRA]KA cHARrr_y_TgusT (E-FILE)
13) 5100 IMUM/2026 2027-28 - [A] SAM FOUNDATIQN (E FILl.:._-)-L,
1ITA ron | _ T
14| 3176/MUM/2026 2027-28 | [A] SAM FOUNL?AT[ON (E FILE) :
ITA . ' ) : . T -. . ’ -.‘.,”" ; :-~".‘-"-.'.=.'~‘ BN
15| 3181/mums2026 | 2018 19 | [A] SHREE MUKUND‘ ASSOCIATESE FILE) |
16 ITA NA [A] ANANTLAL TRIBHOVANDAS SHAH CHARITABLE TRUST {(E-
lFiLey T .

3183/MUM/2026

A

&

Rt

ssistant Registrar
05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE CH)-\LLA NAGENDRA PRASAD, JUDICIAL MEMBER

CAUSE LIST OF B BENCH FOR 08-JUNE-2026 {MONDAY) -

AND HON'BLE MAKARAND VASANT MAHADEOKAR; ACCOUNTANT MEMBER

IN COURT ROOM 3

Assmt.

srl | Appeal Number | Year Assessee Name Remarks
1 |ITA 1641/MUM/2025 _ 2ﬁ10—11' [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE}
2 .|ITA 1642/MUM/2025| 2011-12 |[A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
3 |TTA 1643/MUM/2025.. 20i2-13 | [A] SHY‘AMVALCOHOL AND CH_EMICALS LIMITED (E_~.FILE)
4 |ITA 1644/MUM/2025 2013-14 |{A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
5 |ITA 1645/MUM/2025 2014_-15 [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
& [ITA 1646/MUM/2025| 2015-16 |[A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
7 |1TA 1647/MUM/2025| 201617 | [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
8 {ITA 2400/MUM/2025| 2017-18 . [D] NATAWARLAL MANGALJII THAKKAR {E-FILE)

9 |ITA 5430/MUM/2025| 2017-18 | TA] NEO ITURKAA ENTERPRISES {E-FILE)

10 {ITA 7861/MUM/2025 2013  |[D] NEEV HOMES F’RIVATE LIMITED (E-FILE)

11 | ITA 699/MUM/2026 | 2020-21 A [A] BHUSHAN ISHWAR BHANUSHALI (E-FILE} )
12 | [TA36/MUM/2026 | 2017-18 | [A} SAINATH POSHETTY PENDAM (E-FILE)

13 |I7A 3003/MUM/2026| 2026-27 [A] BHAICHAND MEHTA CHARITABLE TRUST (E-FILE)

14 |ITA 3004/MUM/2026( 2026-27 |[A] BHAICHAND MEHTA CHARITABLE TRUST (E-FILE)

15 |ITA 3015/MUM/2026]| 2020-21 | [A] NARAYAN ANAND SHELAR (E-FILE}

16 |ITA 3020/MUM/2026 2018-19 | [A] BDH INDUSTRIES LIMITED {E-FILE)

17 | ITA 3048/MUM/2026| 2018-2019 | [A] NOOR ALAM MOHAMMAD SIDDIQUE (E-FILE)

18 |TTA 3074]MUMf2026 2023-24 | [A] NEO MARKET SERVICES PRIVATE LIMITED (E-FILE)

19 |ITA 3108/MUM/2026| 2012-13 |[A] BHARAT SURENDRA PANDYA (E-FILE) _

-1 20 {ITA 3109/MUM/2026| 2017-18 |[A] NIKOM PHARMACEUTICALS PRIVATE LIMITED (E-FILE)
| 21 |ITA 3118/MUM/2026 2018{19 |[A] BHAGIRATH RAMA MALI (E-FILE) '

, M
e

g/tissistant Registrar]
a5-Jun-2026)|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES =~

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

CAUSE LIST OF B BENCH FOR 09-JUNE-2026 (TUESDAY)

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

- IN COURT ROOM 3

Assmit,

Srl Appeal_ Number Year Assessee Néme Remarks
1 | TTA 624/MUM/2024 | 2014-15 |[A] THE BARODA RAYON CORPORATION LIMITED
2 |ITA 1929/MUM/2024| 2014-15 |[A] THE BARODA RAYON CORPORATION LIMITED
3 |ITA 9168/MUM/2025| 2018-19 | [A] SUDARSHAN SHARDA (E-FILE)
4 |ITA 9501/MUM/2025] 2013-14 |[D] NEELKANTH URBAN DEVELOPERS PRIVATE LIMITED (E-FILE)
5 { CO 129/MUM/2026 | 2013-14 ([A] NEELKANTH URBAN DEVELOPERS PRIVATE LIMITED (E-FILE)
6 |ITA 9518/MUM/2025 2015-16 ) [D] SUMUKH KRISHNA DEVELOPERS (E-FILE)
7 |ITA 1222/MUM/2026' 2009-10 | [ATM 5 ROADLINES
8§ |ITA 1230/MUM/2026| 2012-13 ' Al SEEMA DHRUVA MALL (E-FILE) ~
9 |ITA 1231/MUM/2026| 2013-14 |[A] SEEMA DHRUVA MALL (E-FILE)
10 {ITA 1251/MUM/2026| 201 6;17 g{ﬁs;ﬂANGALDEEP MULTISTATE URBAN CO-OP CF.{EDIT SOCIETY LTD (E- |
| 11 {ITA 1401/MUM/2026] 2015-16 | [A] NIKHIL RADHESHYAM AGRAWAL
12 | ITA 3107/MUM/2026] 2018-19 |[A] SUNDEE§ FOUNDATION (E-FILE)
13 jITA 3124/MUM/2026| 2012-13 . [A] BANDU MANIKRAQ HATWAR (E-FILE)
| 14 |1TA 3127/MUM/2026{ 2011-12 | [A] BOMBAY LAUNCH SERVICE PRIVATE LIMITED (E-FILE)

15 |ITA 3165/MUM/2026] 2020-21 . [D} NSE CLEARING LIMITED (E-FILE)
16 |ITA 3177/MUM /2026. 2027-28 F[Ijl\—]E;E»AI NAVAJBAIL N GAMA.DIA SUPPLEMENTARY -CHARITY TRUST (E-
17 |TTa 3178/MUM/2026|  2027-28 F[I?}E)BAI NAVAIBAI N GAMADIA SUPPLEMENTARY CHARITY TRUST (E-
18 |ITA 3184/MUM/2026] 2025-26 | [A] MITHALAL AND BHARAT HEALTH TRUST (E-FILE)
19 . ITA 3194]MUM/2026 2014-15 - {0} THE MALEGAON SAHAKARI SAKHAR KARKHANA LIMITED {E-FILE)
20 |ITA 3195/MUM/2026 2016-17 [D] THE MALEGAON SAHAKARIT SAKHAR KARKHANA LIMITED (E-FILE}

| 21 {mva 3196/MUM/2026| 2017-18 | [D] THE MALEGAON SAHAKART SAKHAR KARKHANA LIMITED (E-FILE)
22 |ITA 3197/MUM/2026} 2018-19 | [D]} THE MALEGAON SAHAKARI SAKHAR KARKHANA LIMITED (E-FILE)

A?\;istant Registrar|

05-Jun-2026




. “INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl . -Appeél ,Ni.lmbef | A\S,ZZ‘:' . Assessee Name Remarks .
1 {ITA 7929/MUM/2025. 2016-17 | [A] NAVIN PREMII DEDHIA
2 |ITA 9305/MUM/2025] 2022-23 | [Dj BROWN BULL LOGISTICS PRIVATE LIMITED (E-FILE)
3 |ma §522 /MUM /2025 2009-10 F[IIZ?E)SPRINGBOARD MACHINE TECHNGOLOGIES PRIVATE LIMITED (E-
4 | TTA 550/MUM/2026 | 2018-19 | [A] BHARAT TALAKSHI CHHEDA
5 [ ITA 961/MUM/2026 | 2019-20 | [A] SHRADDHA PRAKASH MEHTA (E-FILE)
6 |TTA 1172/MUM/2026| 2016-17 | {A] SUMITRA SOMANI (E-FILE}
7 |ITA 1252/MUM/2026 APPE%T\BLE: [A] SHRI ANDHERI KVO SEVA SAMAJ (E-FILE)
g8 [ITA 1261/MUM[2026: 2023-24 ‘ [A] SHRI DIGAMBAR JAIN SARVOPYOGI DHARMIK NYAS {E-FILE)
9 [ITA 1285/MUM/2026__ 2023-24 | [A] MR. BINNY VINOD sHAH
10 [TTA 1330/MUM/2026 2022-23 [A] NANHL PARI FOUNDATION (E-FILE)
| 11 |ITA 1331/MUM/2026 2013-14 | [D] NRCLTD (E-FILE) . I
12 |ITA 1332/MUM_/2026: 2014-15 | [D] NRC LIMITED {E-FILE)
13 |ITA 1333/MUM/2026 2018-19 [DF NRC LIMITED {E-FILE)
14 |ITA 3129/MUM/2026' 2013_-14 [A] S S AUTOMOBILES (E-FILE)
15 |ITA 3139/MUM/2026] 2017-18 |[A] SITARAM SOMA DHANU (E-FILE)
16 |ITA 3151/MUM/20267 2023-24 [A] SHRI SHIVKRUPA SYNTHETICS PRIVATE LIMITED (E-FILE)
17 |ITA 3156/MUM/2026] 2023-24 |[D] SASHWAT CONSTRUWELL PRIVATE LIMITED {E-FILE)
18 |ITA 3163/MUM/2026| 2022-23 {[D] SANDEEP RAMDAS DAGA (E-FILE)
19 ITA 3'21 4/MUM/2026| 2025-26 (E:\{ilc\ $€¥E§?&S¥?T BRAHMAN SABHA REGD KURLA CHEMBUR .
20 |ITA 3215/MUM/20261 2026 27 [ [A] GHARKUL PUBLIC CHARITABLE TRUST (E-FILE)
21 |TTA 3219/MUM/2026| 2016-17 | [A] WELLNESS FOREVER MEDICARE LIMITED {E-FILE)
22 (ITA 3259/MUM/2026' 2008~09 [A] MISHREE LAL jINDAL HUF
23 [ITA 3260/MUM/2026] 2015-16 {[A] MEGA FREIGHT MOVERS LIMITED (E-FILE}
24 |ITA 3262/MUM/2026| 2021-22 |[A] MUNAWWAR SHAKUR KHAN (E-FILE) | _
62\/& ﬂy’_ .
i E et




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES =

BEFORE HON'BLE CHALLA NAGENDRA PRASAD_, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CAUSE LIST OF B BENCH FOR 11-JUNE-2026 (THURSDAY)

IN COURT ROOM 3

Srl | Appeal Number | A\s:se?: Assessee Name Remarks
1 |TA 1841/MUM/2025| 2021-22 | [A] SONU PANKAJ SHAKTI SAGAR SOOD
2 |ITA7526/MUM/2025] 2011-12 |[A]NILESH JASVANTLAL PAREKH (E-FILE)
3 | ITA 331/MUM/2026 | 2017-18 | [A] NJAMUDDIN MOHOMEDRAISH KHAN (E-FILE)
4 |ITA 1283/MUM/2026| 201819 |[A] NEELESHKUMAR RADHESHYAM LAHOTI
5 |ITA 1359/MUM/2026| 2011-12 |([A] NARENDRA RAMANLAL SHAH (E-FILE)
6 |TTA 3185/MUM/2026| 2019-20 |[A] SAMBHAV PIPES AND FITTINGS (E-FILE)
7 {1TA 3188/MUM/2026| 2022-23 | [A] SHREE MUMBAI KHARWA SAMA] (E-FILE)
8 |ITA 3192/MUM/2026| 2017-18 |[A] SUNIL NAMDEO JAGTAP (E-FILE)
9 |ITA 3220/MUM/2026| 2017-18 |[A] WELLNESS FOREVER MEDICARE LIMITED (E-FILE)
10 |TTA 3221/MUM/2026| 201920 | [A] WELLNESS FOREVER MEDICARE LIMITED (E-FILE)
11 |ITA 3225/MUM/2026| 2017-18 | [A] SWIFT DEVELOPERS (E-FILE}
12 |ITA 3236/MUM/2026| 2017-18 |[A] SWIFT DEVELOPERS (E-FILE)
13 [ITA 3227/MUM/2026| 2017-18 |[A] SWIFT DEVELOPERS (E-FILE)
14 |ITA 3234/MUM/2026| 2013-2014 | [A] SURESH PUKHRAJ JAIN (E-FILE)
15 [ITA 3238/MUM/2026( 2017-18 |[A] SESHADRI VISHWANATH (E-FILE) _
16 |TTA 3247/MUM/2026| 2013-14 |[A] SBM CHEMICALS & IMSTRUMENTS PRIVATE LIMITED (E-FILE)
17 |ITA 3251/MUM/2026] 2017-18 {([D] SVP GLOBAL TEXTILES LIMITED (E-FILE) '
18 |ITA 3252/MUM/2026| 2018-19 |[D] SVP GLOBAL TEXTILES LIMITED (E-FILE)
19 {ITA 3265/MUM/2026( 2013-14 |[A] SNEHAL ROKIT JHAVERI (E-FILE)
Goa?
sistant Registran]
05-Jun-2026|




"-INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 08-JUNE- 2026 (MONDAY)

BEFORE HON BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

-AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

' IN COURT ROOM 9
St Appeal Number Asz?:' | Assessee Name 7 Remarks |
ITA ' - | [A] LUPIN INVESTMENT PRIVATE LIMITED (FORMERLY KNOWN AS T
11 gass /MUM/2016 2010-11 [PRANIK LANDMARK ASSOCIATES (SINCE DISSOLVED/SUCCEEDED [
N : - {THROUGH "RAHAS MERCANTILE PRIVATE LIMITED )
3 . ITA | '2-0 1011 | ID3 M/S LUPIN INVESTMENT PVT LTD (EARLIER KNOWN AS
7042/MUM/2016 | = 7T IPRANIK LANDMARK ASSOCIATES )
ITA o
3] 7043 MUM/2019 2013-14 | [A] RISE WORLDWID“E LTD.
TTA 17 HANA (E-
14 6369/MUM/2025 2017-18 | [A] ISLAM GYMKHANA {E-FILE)
ITA : '
51 9256 /MUM/2025 2012-13 | [A] CABANA PRQPERTIES PRIVATE LIMITED (E-FILE)
6 | 9757 /MUM /,025 2013-14 ] [A] CABANA PROPERTIES PRIVATE LIMITED (E EILE)
' ITA - | - . ,
7 3012 /MUM/2026 2018-19 | [A) OMEGA COLORS PRIVATE LIMITED (E-FILE)
- ITA : . .
| 8 | 3013 /MUM/2026 2019-20 | [A] OMEGA COLORS PRIVATE LIMITED (E-FILE) B .
' _ ITA 3 ' ' ENE '
19| 3032 /MUM/2026 2016-17 | [A] gHErAN TULSIDAS KANAKIA (E-FILE)
ITA . oo |ir - :
10| 5067 IMUM/2026 2019-20 | [D] PATODIA FILAMENTS ERIVATE LIMITED (E-FILE) '
| 1| 5003 IMUM/2026 _AY 2013 1‘4 [A] ILA ;HENDRA MEHTA (E-FILE)
A : ‘ '
A 23 | TYAD W, -FILE)-
12 3114/MUM/2026 _2022 23 | [A] PRIYANKA SANDEEPKUMAR JAISWAL (E IL‘E).
- ITA . NP . - - ,
13 3115/MUM/2026 2022-23 | [A] PRIYANKA SANDEEPKUMAR JAISWAL (E-FILE)

' - Assistant Registrar

s

- ¢ 05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

"IN COURT ROOM 9

| srl . Ahpeal NuTber Ait?:rt. | Assessee N'ame N Remarks
(1 son/ r\ﬁa /2023 | 201415 | [A] PREETI PRADIP- MODY (E-FILED)
2| 4aes /n}rma /2024 | 201516 | [A] CHAND MIYAJAN QURESHI
{3 751-70/%‘:‘4 12024 | 2015-16 | [D] CHANDMIYA MIYAJAN QURESHI (E-FILE)
4| e /wﬁn gzs | 201617 | [A] PRAGATI ASHOK CORPORATION ' |
5 5297/1\:11_6?4/2025 | 202021 |p]Mss. -PRI_YAM PROJECTS (I) PRIVATE LIMITED (E-FILE)
[ 6 |cO 148/MUM/2026| 202021 | [A] PRIYAM PROJECTS INDIA PRIVATE LIMITED (E-FILE) .
7 5079/&3?4 /2025 | 2020-21 | [D] CLARION COSMETICS PRIVATE LIMITED (E-FILE)
8 6662/%’:4/2025 2018-19 _-__{A] TIC LIMITED (E-FILE)
: 9 | o7 /MIII'JI; /20;5 | 2009-10 | [a] INFINﬁTl:EEfAiLZLIMITEb (E-FILE)
| 10 : 45{}/;‘5’;‘4 @5 | 2015-16 | [A] CHATTANYA NANDLAL PAREKH (E-FILE)
11 7435/%%2025 | 1994-95 | [A] ION EXCHNAGE (INDIA) LIMITED (E-FILE)
12 7%7/53:‘4/2025 | 2013 | [D] IDOL MULTITRADE PVT, LTD. (E-FILE)
| 13 {ra 760/MUM/2026| 202021 | [A] PRIME DISTRIBUTORS (E-FILE)
14 |TTA 791/MUM/2026| 2023-24 | [D] PATEL KIRAN HARIBHAI HUF (E-FILE) o
s ITA | 201516 | [A CLASSIC SHARE & STOCK BROKING SERVICES LIMITED (E- .
2674/MUM/2026 FILE) _ o
| 16 7968/I\'I1-{J’£I§fl 12025 2014 . [D] IDOL MULTITRADE PyT. LTD. (E-FILE)-
s
Assiéfént Registrar]

&~ 05-Jun-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF C BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE NARENISEk KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER -

IN COURT ROOM 9

| Sr1| Appeal Number A$Z::_t Assessee Name Remarks
1 |ITA 1716/MUM/2025| 2012-13 | [D] INDU MAHENDRA SHAH (E-FILE)
2 |ITA7246/MUM/2025| 2011-12 |[A] CEAT LIMITED (E-FILE)
3 | ITA7441/MUM/2025 | 2012-13 | [A] CEAT LIMITED (E-FILE)
4 |ITA 7650/MUM/2025| 2014-15 | [A] CEAT LIMITED (E-FILE)
| 5 | A stas/mumy2025| 2016-17 | [A] CEAT UMITED (E-FILE)
6 |ITA 8146/MUM/2025| 202021 | [A] CEAT LIMITED (E-FILE)
7 [ITA8210/MUM/2025| 2012-13 | [D] M/S CEAT LIMITED (E-FILE)
8 |ITA8211/MUM/2025| 201516 |[D]M/S CEAT LIMITED (E-FILE)
9 |ITA8212/MUM/2025{ 2016-17 |{D]M/S CEAT LIMITED (E-EILE)
| 10 |TTA 8213/MUM/2025] 2015-16 | [A] CEAT LIMITED (E-FILE)
11 | TTA 863/MUM/2026 | 2017-18 | [A] CEAT LIMITED (E-FILE)
12 |TTA 7597/MUM/2025 |- 2017-18 | [D] PADMAVATI INVESTMENT (E-FILE}
13| cozamumazozs | 2017-18 | [A] PADMAVATT INVESTMENT
14 | ITA 361/MUM/2026 | 201213 | [A] CHIRAG NARENDRA KAMDAR
15 |ITA 2642/MUM/2026 | 2020-21 |[A] IPSOS RESEARCH PRIVATE LIMITED (E-FILE)
16 | ITA 3145/MUM/2026 | 2018-19 | (A] IPSOS RESEARCH PRIVATE LIMITED (E-FILE)
17 |ITA 3116/MUM/2026 | 202223 . | [A] PRIYANKA SANDEEPKUMAR JATSWAL (E-FILE)
18 | ITA 3132/MUM/2026 | 2020-2021 | [A] OMNICOM MEDIA GROUP INDIA PRIVATE LIMITED (E-FILE)
19 {ITA 8018/MUM/2025 - [A] MULUND VIDYAZANKAR
20 | ITA 8019/MUM/2025° - | [A] MULUND VIDYAZANKAR
| 21 |[TA 8167/MUM/2025| 2011 | [D] INVENTURE GROWTH & SECURITIES LIMITED (E-FILE)
22 |ITA 8168/MUM/2025) 2012 = |[D] INVENTURE GROWTH & SECURTTIES LIMITED (E-FILE)
23 |ITA8169/MUM/2025 | 2014 | (D] INVENTURE GROW[‘H & SECURITIES LIMITEDQ (E-FILE)
24 | €O 3/MUM/2026 2011 | [A} INVENTURE GROWTH AND SECURITIES LIMITED
25 | coamumsz026 2014 | [A] INVENTURE GROWTH AND SECURITIES LIMITED
25 CD 5/MUM/2026 2012 [A} INVENTURE GROWTH AND SECURIT'IES LIMITED
Assistant Registrar

¥ O05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

' CAUSE LIST OF C BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM ©

7 sri [ Appeal Number A‘?:::-t. _ Assessee Name 7 Remarks
1 jITA 5225/MU.M/2025 2018-19 | [A] IQVIA CONSULTING AND INFORMATION SERVICES INDIA PVT LTD
2 }ITA 5226/MUM/2025 2020_21 I&ﬂ[}r%_\élé__CONSULTING' AND INFORMATION SERVICES INDIA PRIVATE
3 |ITA 6206/MUM/2025 '2019-20 D] CHALEI' HOTELS LIMITED (E-FILE)
| 4 | CO361/MUM/2025 | 2018-20 |[A] CHALEF HOTELS LIMITED
5 |ITA 7194/ MUM/ 2025} 2016-17 |[A] ORBIT VENTURES DEVELOPERS
6 [TTA B202/MUM/2025| 2011-12 |[A] PIYALI TRADING COMPANY PRIVATE LIMITED {E-FILE}
7 |ITA 8203/MUM/2025] 2012-13 | [A] PIYALI TRADING COMPANY PRIVATE LIMITED (E-FILE)
8 |ITA 8208/MUM/2025] 2009-10 [D] COSMOS ENTERPRISES (E.—FILE)
9 |ITA B209/MUM/2025 2010—11 101 CQSMOS ENTERPRISES (E-FILE}
10 |ITA 9421/MUM/2025]  2023-24 | [A] CHALO MOBILITY PVT LTD
11 | TTA 86/MUM/2026 2013-14 | [A} PRATEEK JATIA _
1712 | ITA 87/MUM;2026 | 2014-15 | [A] PRATEEK JATIA ™ SR T - -
13 | ITA 88/MUM/2026 2015-16 : [A] PRATEEK JATIA
14§ ITA 89/MUM/2026 | 2016-17 ) [A] PRATEEK JATIA
15 | ITA SO/MUM/2026 | 2017-18 | [A] PRATEEK JATIA
16 | ITA 231/MUM/2026 | 2013-14 | [D] PRATEEK VINOD JATIA (E-FILE)
| 17 | I7A 232/MUM/2026 |  2014-15° { (D] PRATEEK VINOD JATIA (E-FILE)
18 | ITA 233/MUM/2026 | 2015-16 | [D] PRATEEK VINOD JATIA (E-FILE) .
19 | ITA 234/MUM/2026 | 2016-17 | [D] PRATEEK VINOD JATIA (E-FILE)
20 |ITA 2549/MUM/2026| 2017-18 | [D] PRATEEK VINOD JATIA (E-FILE(SMC))
21 ITA 886/, MUM{2025 2016-17 ‘ [D] PERCEPT LIVE PRIVATE LIMITED {E-FILE)
22 | ITA BBi/MUM/2026 | 2017-18 [D} PER.CEPT LIVE PRIVATE LIMITED {E-FILE)
23 | ITA 883/MUM/2026 | 2023-2024 | [B] CHALD MOBILITY PRIVATE LIMITED (E-FILE) _
| 24 |1TA 3150/MUM/2026] 2017-2018 (@%S_?g ONE INVESTMENT ADVISER AND TRUSTEE lSERVICES LIMITED B
= ITA 3157/MUM/2026| 2014-15 | D] CHETNA SANJAY JAIN (E-FILE)
26 |TTA 3164/MUM/2026{ 2014-15 {[D] PARAG SURESH KOTHARI {E-FILE)
R
Assistant Registrar]

i 05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF D BENCH FOR 08-JUNE-2026 (MONDAY)
BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT -MEMBER_
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
IN COURT ROOM 6
Srl | Appeal Number A‘s;:r:: Assessee Name 'Rem_arks
1 |1TA 4606/MUM/2025| 201920 | [A] MANISH OMPRAKASH DAVE (E-FILE)
2 |ITA 6693/MUM/2025| 201536 | [A] RANI RAWANI (E-FILE) : -
3 I sseymﬁm j2025| 201415 A[ﬁ} k;ms RAJESHBHAI MULJIBHAT AMIN (THROUGH LEGAL HEIR ANJU
~4 [ TTA 8679/MUM/2025 2013 ‘{D] MANOMAY VENTURES PRIVATE LIMITED (E-FILE)
5 (ITA 868G/MUM/ 2025 2014 ! [D} MANOMAY VENTURES PRIVATE LIMITED {E-FILE)
6 {ITA 8681/MUM/2025 2016 | [D] MANOMAY VENTURES PRIVATE LIMITED {E-FILE})
5 |TA 9186/MuM/2025] 2011-12 | [A} DREAMCITY BUILDCON PRIVATE LIMITED (E-FILE)
8 |ITA 0187/MUM/2025| 2012-13 |[A] DREAMCITY BUILDCON PRIVATE LIMITED (E-FILE)
9 |ITAG243/MUM/2025| 2006-07 | [A] DIWAKAR NARAYAN SHETTY
10 |TTA 5244/MUM/2025] 2007-08 | [A] DIWAKAR NARAYAN SHETTY
| 11 |[7A 9245/MUM/2025]  2009-10 | [A] DIWAKAR NARAYAN SHETTY
12 |ITA 9476/MUM/2025| 2018-19 | [A] DEVEN JITENDRA MEHTA (E-FILE)
15 TTA 742/MUM/2026 | 2017-18 | [A] MM TRUST MARCH 2014111
14 |ITA 2961/MUM/2026] 2020-21 | [A] RA.ASSOCIATES (E-FILE)
| 15 |ITA 2962/MUM/2026] 2021-22 | [A] R.A. ASSOCIATES (E-FILE)
16 |1TA 2963/MUM/2026| 202223 | [A] RAASSOCIATES (E-FILE)
17 |1TA 2964/MUM/2026]  2023-24 | [A] R.A.ASSOCIATES (E-FILE)
18 |TTA 2069/MUM/2026| 2013-14 | [D] DEEPAK NATVARLAL DADIA (E-FILE)
19 1174 2074/MUM/2026]  2015-16 | [A] RAMNIK NANJE NANDU (E-FILE)
- Jun-




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE VIKR_AM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 6

sl | Appeal Number - A;Z::_t Assessee Name | Remarks
1 |TTA6045/MUM/2024| 2017-18 |[A] RAJEEV VASANT SHETH (E-FILING)
| 2| SA13/MuM/2025 | 2012-13 |[A] DEEPAK VIRENDRA KOCHHAR
3 | ITA394/MUM/2025 | 2012-13 |{A} DEEPAK VIRENDRA KOCHHAR
4 |ITA 1530/MUM/2025| 2012-13 | {D] DEEPAK VIRENDRA KGCHHAR (E-FILE)
5 | ITA191/MUM/2026 | 2017-18 |[A] DHIRESH SHASHIKANT GOSALIA
6 |ITA 4587/MUM/2025| . 2018-19 | [A] RAHULKUMAR BAJA] CHARITABLE TRUST (E-FILE)
| 7 |ITA5720/MUM/2025| 201213 | [A] DIGICABLE NETWORK (INDIA) LIMITED (E-FILE)
§ |ITA 5863/MUM/2025| 2014-15 |[A] DHANRAJ MEGHKUMAR KHONA (E-FILE)
9 |I7TA 7280/MUM/2025| 2021718 |[A] M C DAVAR HOLDINGS PRIVATE LIMITED (E-FILE)
| 10 {I7A 3028/MUM/2026|  2023-24 | {A] RAJSHRI PICTURES P LTD (E-FILE)
|11 |TTA 3029/MUM/2026. . 2024-25 | [A] RAJSHRI PICTURES P LTD (E-FILE(SMC))
12| TAgMUWZS | 20134 | P{:%L%SLSP::%H(EEE;FQR AP?UED SCIENCE, TECHNOLOGY, ARTS & )
13 | A sdoowyz026 | 201515 ;:%Lg.ébsl(-lg;g;léﬁc};OR APPLIED SCIENCE, TECHNOLOGY, ARTS AND
14 |ITA 3031/MUM/2026| 2022-23 | [A] MANOJ NAVEEN PATEL (E-FILE) |
15 |TTA 3034/MUM/2026|  2011-12 | [A] RAJENDRA PUKHRATMAL LUNKAD (E-FILE)
16 [Ta 3025/MUM/2026] 202728 | [A] MANCHERI JOSHT MEMORIAL EDUCATION FUND (E-FILE)
| 17 |t7a 3038/MUM/2026| 2026-27 | [A] QIMPRO FOUNDATION (E-FILE)
18 |ITA 3039/MUM/2026] 202627 |[A] QIMPRO FOUNDATION (E-FILE) -
| 19 |ITA 3046/MUM/2026] 202223 | [A] RAKESH JAGDISH MEHTA (E-FILE)
20 |TTA 3047/MUM/2026| 2022-23 |[A] ROYAL PALM PRIVATE BENEFICIARY TRUST (E-FILE)

Gt

Assistant Registra.';
05-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBA]L BENCHES
CAUSE LIST OF D BENCH FOR 10-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
IN COURT ROOM 6

Sri . Appeal Number | Assmt. Year ' Assessee Name Remarks
1 | TA3878/MUM/2025 | 201011 | {D] MULTI COMMODITY EXCHANGE OF INDIA LIMITED (E-FILE)
2 | CO165MUM2025 | 2010-11 | [A] MULTI COMMODITY EXCHANGE OF INDIA LIMITED
3 | TTA7539/MUM/2025 | 2017-18. | [A] REENA TINAAZ PRIVATE LIMITED-
4 | TTA7540/MUM/2025. | 2019-20 | [A] REENA TINAAZ PRIVATE LIMITED
S | ITA9505/MUM/2025 | 201920 | D] REENA TINAAZ PRIVATE LIMITED (E-FILE)
6 | ITAG7/MUM2026 | 201819 | [A] RAMKRISHNA BAJA) CHARITABLE TRUST (E-FILE)
7 | ITAGE/MUM/2026 | 2016-17 | [A] RAMKRISHNA BAJAJ CHARITABLE TRUST (E-FILE)
B | CO193/MUM/2026 | 2016-17 |[A] DEEPAKNITRITE LIMITED (E-FILE)
9 | Co1o4/MuM/2026 | 2017-16 | [A] DEEPAK NITRITE LIMITED (E-FILE)
10 | TTA150/MUM/2026 | 201920 | [A] DEEPAK NITRITE LIMITED
11| T7TA 1127/MUM/2026 | 201617 | [D] DEEPAX NITRIVE LIMITED (E-FILE)

112 ] maiag/mumzoze | 201748 | [A) DEEPAX NITRITE LIMITED
13 | ITA 149/MUM/2026 | 201819 |[A] DEEPAK NITRITE LIMITED

—| 14 | T7A 1128/MUM/2026~{ 201718 - | [D] DEEPAK NITRITE LIMITED- - — -
{15 | [TA206/MUM/2026 | 2020:21 | [A] DARBARI INDUSTRIES (SMC-E-FILE) B

16 | ITA3057/MUM/2026 | 2020-21 | [D] RUNWAL DEVELOPERS LIMITED (E-FILE)
17 | ITA3056/MUM/2026 | 201920} [D] RUNWAL DEVELOPERS LIMITED (E-FILE)
18 | TTA3058/MUM/2026 | 202223 | [D] RUNWAL CONSTRUCTIONS (E-FILE)

| 19 | masosyMuM2026 | 202324 | [D] RUNWAL CONSTRUCTIONS (E-FILE)
20 | ITA3060/MUM/2026 | 2024-25 |[D] RUNWAL CONSTRUCTIONS (E-FILE)

| 21| rma3076/MUM/2025 |  2026-27 | [A] DHIRAJLAL TALAKCHAND SHAH CHARITABLE TRUST (E-FILE)
22 | TTA3077/MUM/2026 |  2026-27 | [A] DHIRAJLAL TALAKCHAND SHAH CHARTTABLE TRUST (E-FILE)
23 | TIA3092/MUM/2026 | 202021 | [A] DINESH VINOD HARCHANDANI (E-FILE)

o | nmmonzan | oo |, ORI o e ke T A
25 | 1TA2032/MUM/2026 | 2020-21 C{g%g?g’f%gﬁ’ﬁﬂ?ﬁg&ﬁ:%ﬁfggD (SUCCESSORTO RUNWAL
26 | TIAZDBYMUM/ZOZS | 202122 | R ooy (e ity o OR T RUNWAL
27 | TTAZ034/MUM/2026 |  2022-23 ég;qg.‘r’gu“‘é{*égﬁﬁﬁ?ﬁggsﬂyfggg&ﬂgﬁ (SUCCESSOR TO RUNWAL
28 | 1Ta2035/MUM2026 | 2023-24 'égkggg‘%gﬁ’:}f;ﬁgg‘sﬂ;‘;’%ﬁﬂgo (SUCCESSOR TO RUNWAL
29 | A 2036/MUM2026 | 202425 égl{gggg"c’*n"gﬁ ﬁﬁgg&ﬂffgﬁﬁ;ﬁgo (SUCCESSOR TO RUNWAL

Assistant Reglstrarn
05-Jun-2026)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

CAUSE LIST OF D BENCH FOR 11-JUNE-2026 (THURSDAY)

AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER _

IN COURT ROOM &
Srl | Appeal Number A‘z ':: - Assessee Name ) Remarks
1 |TTA 4631/MUM/2024] 2019-20 | [A] MAHENDRA BANSAL (E-FILE)
2 | ITA578/MUM/2025 | 2011-12 | [D] DILIP GOVIND RATHOD (E-FILING)
3 {ITA7919/MUM/2025| 2016-17 |[A] D G MALLS MULTIPLEX PVT LTD
4 | ITA 7997/MUM/2025 | 2023-2024 | [A] MEENA DALCHAND GUPTA CHARITABLE TRUST (E-FILE)
5 |ITA 8648/MUM/2025| 2011-12 | [A] DEEPA JATIN SHAH (E-FILE)
6 |ITAB668/MUM/2025 (" 2012-13 | [A] DEEPA JATIN SHAH (E-FILE)
7 | ITA 384/MUM/2026 | 2016-17 | [A] DYNAMIK GLOBAL (E-FILE)
8 | ITA571/MUM/2026 | 2017-2018 | [A] DIPA RAM MALI (E-FILE)
9 | ITA 572/MUM/2026 | 2018:2019 | [A] DIPA RAM MALI (E-FILE)
20 | ITA 573/MUM/2026 | 2019-2020 | {A] DIPA RAM MALI (E-FILE)
11 | ITA 580/MUM/2026 | '2012-13 | [A] RAJENDRA SINGH KARNAWAT (E-FILE)
12 { ITA 763/MUM/2026 | 201920 | [A] RISHI ARIAN KHEANT (E-FILE) - -
| 13 |ITA 1463/MUM/2026 | 2020-21 | [A] DEVANG HEMENDRAKUMAR SHAH (E-FILE)
14 | ITA 3122/MUM/2026 | 2022-2023 | [A] DELTA MANUFACTURING LIMITED (E-FILE)
15 |ITA 3134/MUM/2026 | 202122 | [A] M/S. QUALITY CHEMICALS INDUSTRIES (E-FILE)
| 16 [1Ta 3137/MuM/2026| 2018-19 |[A] DILIP B VORA (E-FILE)
17 |T7A 3142/MUM/2026| 2009-10 | [A] M/S. RONCH POLYMERS PRIVATE LIMITED (E-FILE)
18 | ITA 3148/MUM/2026 | 2019-2020 | [A] RAKESH PRAVIN SANGHVI (E-FILE)
19 |[TA 3149/MUM/2026| 2014-15 | [A] R MAHENDRA AND CO (E-FILE)
20 |17A 3154/MUM/2026|  2019-20 | [D] DILIP RAMANLAL DOSH (E-FILE)
21 | 3179/MUM ;zozs. 01913 P[é\é \;mué PF?EQ}S PORWAL ADMINISTRATOR OF ESTATE OF LATE PARAS |
R
Assis'tant‘Registrar

05-Jun-202
@



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLEVAMIT SHUKLA, JUDICTAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 4

181 Appeal Number A,z ':rt' Assessee Name Remarks
1 |ITA 2177/MUM/2016] 2011-12 | [D] ELDER IT SOLUTIONS PV, LTD.
2 |ITA 1813/MUM/2017} 2012-13 | [D] ELDER IT SOLUTIONS P.LTD
3 |ITA 1407/MUM/2018| 2013-14 |[D] ELDER IT SOLUTIONS PVT. LTD,
4 |ITA 2357/MUM/2018] 2014-15 | [D] ELDER IT SOLUTIONS PVT. LTD.
5 |ITA 8526/MUM/2025| 2016-17 |[A] TISSORI INDIA FABRICS PRIVATE LIMITED
6 |[TA 8650/MUM/2025| 2017-18 | [A] TISSORI INDIA FABRICS PRIVATE LIMITED
7 [ITA 8739/MUM/2025| 2018-19 | [A] TISSORI INDIA FABRICS PRIVATE LIMITED
8 |[TA 8897/MUM/2025| 2019-20 | [A] TISSORT INDIA FABRICS PVT LTD
9 [TTA 9339/MUM/2025| 2020-21 | [A] HOMI FARROK KAKA
10 | ITA 424/MUM/2026 | 2017-18 | [A] M/S. TIGAKSHA METTALICS PRIVATE LIMITED

11 [TA 1815/MUM/2026| 2020-2021 | [A] KPNPA TRUST FUND (E-FILE)

| 12°|ITA 3007/MUM/2026]  2015-16 | [A] HARESH NATVARLAL SANGHAVI (E-FILE) )

| 13 |ITA 3008/MUM/2026] 2020-21 | [A] HARESH NATVARLAL SANGHAVI (E-FILE)

1 14 |ITA 30106/MUM/2026| 2017-18 | [A] TANVI CONST RUCTION. PRIVATE LIMITED (E-FILE)
15 {ITA 3019/MUM/2026| 2026-27 | [A] HORMUSJI EDULJI ALLBLESS CHARITY FUND (E-FILE)
16 [ITA 3021/MUM/2026] 202627 | [A] EDULJE ALLBLESS BAUG (E-FILE)
17 |ITA 3023/MUM/2026| 2013-2014 | [A] HARICHANDANA DEVELOPERS PRIVATE LIMITED (E-FILE)
18 [ITA 3030/MUM/2026] 2015-16 | [A] TRITON TRADING COMPANY PRIVATE LIMITED (E-FILE)

@m& .
Assist.mt{egis'traﬁ '

] —05-Jun-2026




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

.CA'USE LIST OF E BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'-BLE AMIT -SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN CQURT ROOM 4
| Srl | Appeal Number | Aﬁ::'rt' Assessee Name : l R‘emarké
1 {ITA 5734/MUM/2014| 2009-10 |[D] MAJESTIC INFRACON P, LTD
2 |ITA 4686/MUM/2024| 2010-11 | [A] HEMANT MADHUSUDAN SHETH (RECALLED MATTER)
3 |ITA 4687/MUM/2024| 2009-10 - | [A] HEMANT MADHUSUDAN SHETH (RECALLED MATTER)
4 |TTA 4688/MUM/2024 2011-12 | [A]HEMANT MAbHUéupkN SHETH-(RECALLED MATTER). - -
5 |TTA4685/MUM/2024| 2012-13 | [A] HEMANT MADHUSUDAN SHETH (RECALLED MATTER)
6 |ITA 4732/MUM/2024] 2011-12 |[A] HEMANT-MADHUSUDAN SHETH {RECALLED MATTER)
7 [ITA 6444/MUM/2025| 2014-15 |[A] TITLE DEVELOPERS LLP(FORMERLY SABARI DEVELOPERS LLP)
8 |1TA 6445/MUM/2025| 201516 | [A] TITLE DEVELOPERS LLP(FORMERLY SABARI DEVELOPERS LLP)
9 |ITA 6446/MUM/2025| 2016-17 |[A] TITLE DEVELOPERS LLP (-FORMERLY SABAR DEVELOPERS LLP)
10 |ITA 6447/MUM/2025] 2017-18 | [A] TITLE DEVELOPERS LLP ( FORMERLY SABARI DEVELOPERS LLP)
11 |TTA 6448/MUM/2025| 2018-19 | [A] TITLE DEVELOPERS LLP { FORMERLY SABARI DEVELOPERS LLP)
- | 12| 7A 1800/MUM/2026]  2014-15 | [A] EDIFICE CONSULTANTS PRIVATE-LIMITED (E-FILE)~ -
| 13 |TTA 8086/MUM/2025| 2012 | [D] K RAHEIA CORP PRIVATE LIMITED (E-FILE)
14 | CO202/MUM/2026 | 2012 | [A] K RAHEJA CORP PRIVATE LIMITED (E-FILE)
15 |TTA 3040/MUM/2026| 2016-2017 | [A] HIGH VOLT ELECTRICALS PRIVATE LIMITED (E-FILE)
| 16 |1TA 3050/MUM/2026] 2016-17 | [A] HARDINGE HOUSE CO OP HSG SOC LIMITED (E-FILE)
| 17 |7a 3068/MUM/2026| 2014-15 | [D] ECLERX SERVIGES LIMITED (E-FILE)
18 | ITA 3065/MUM/2026| 2014-15 | {A] KISHOR NTHALCHAND JAIN (E-FILE)
19 {1TA 3083/MUM/2026| 2011-12 |[A] TRANSASIA BIO MEDIEALS LIMITED (E-FILE)
| 20 |17a 3084/MUM/2026| 201213 }[A] TRANSASIA BIO MEDICALS LTD (E-FILE)
21 |17A 3085/MUM/2026| 2013-14 | [A] TRANSASIA BIO MEDICALS LIMITED (E-FILE)
22 | TTA 3095/MUM/2026| 2023-2024 | [A] KISHORKUMAR MOHANLAL JAIN (E-FILE)
23 |1TA 3008/MUM/2026] 201415 | [D] HEMENDRA JAYANTILAL KAPADIA (E-FILE)
24 |ITA 3099/MUM/2026] 2015-16 | [D] HEMENDRA JAVANTILAL '@PAI‘:;IA (E-FILE)

Gt
Assistant Registrar
). —05-Jun-2026




" INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 10-JUNE-2026 (WE‘DNESDAY)_

BEFORE HON’BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER.

IN COURT ROOM 4

Assmt,

Assessee Name

Remarks

Srl | Appeal Number Year
1 [BMA 24/MUM/2025' 2016-17 | [A] VILAS WAMAN KATRE (E-FILE)
2 (ITA 3020/MUM/2025|. 2017-18 | [A] HEERA SIDDHI HOMES LLP {E-FILE)
5 [ rsmoas]| 20170 |[ELLTERLOES, SO FEDMEOR TR oA
4 {ITA 894/MUM/2026 | 2009-10 | [A] EMERSON ELECTRIC COMPANY (INDILA) PVT LTD.
5 |ITA 1630/MUM/2026 2013-14 [A] KAMINI ENTERPRISE (FORMERLY KNOW AS KAMINI JEWELS )
6 ITA 1631/MUM/2026] 2016-17 : {A] KAMINI ENTERPRISE (FORMERLY KNOW AS KAMINI JEWELS)
7 |ITA 3100/MUM/2026| 2016-17 | [D] HEMENDRA JAYANTILAL KAPADIA (E-FILE)
8 IrTa 3101/MUM/2026| 2020-21 D] HEMENDRA JAYANTILAL KAPADIA {_E—FELE)
9 .ITA 3102/MUM/2026 2018 [D] KESARARAM DAYARAM MALI (E-FILE)
10 .lTA 3103/MUM/2026 2019 [D] KESARARAM DAYARAM MALT (E-FILE)
(11 JITA 3104/MUM/2026| 2021 | [D] KESARARAM DAYARAM MALI (E-FILE)
1112 [ITA 3105/MUM/2026 20.26-2027 [A] KEYUR FOUNDATION {E-FILE)
13 |ITA 3106/MUM/2026| 2026-2027 | [A] KEYUR FOUNDATION (E-FILE)
14 |TTA 3128/1\4UM/2026 2017-18 [A]'KRYSTAL AVIATION SERVICES PRIVATE LIMITED (E-FILE)
{ 15 |ITA 3130/MUM/2026 2019-20 | [A] KGR ENTERPRISES PRIVATE LIMITED (E-FILE)

v amr}e'
G-

Assistant Registrar]
a5-Tun-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 11-JUNE-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
| Sr1{ Appeal Number Af(: r:: Assessee Name | Remarks
| ITA - | | o
1| 3208/mumy2026 | 201112 | [A] KBA INFRASTRUCTURE PRIVATE LIMITED (E-FILE) Adlorrned
) \J
| TTA ] n 4
| 2 | 3o53/mumy2006 | 2014-15 | [D] HEMANT JAYANT GOGRI (E-FILE) g
| A Y
3 | sp54mumy2006 | 201516 | [D] HEMANT JAYANT GOGRI (E-FILE) yalnLa) o.s_[ 20
A ' " _
4 | 3255/mumy2026 | 201112 | [D] KONARK PRODUCTS (E-FILE) Adtormed
J
T7A ;
5 | so56/mumy2026 | 201314 | [D] KONARK HERBAL AND HEALTHCARE (E-FILE). . - | b
| | [A] KONARK PRODUCTS INTERNATIONAL PVT LTD. SuccessoR | '
6 {CO 203/MUM/2026) 2011-12 (' ARK PRODUCTS (E-FILE) &) 86 l26
| [AJ KONARK HERBALS AND HEALTHCARE PVT, LTD. SUCCESSOR |
7 |CO 204/MUM/2026) 201314 |ry") SNARK HERBAL AND HEALTHCARE {(E-FILE) P
_ ITA ] o ENTEDDETCES. € .
8| s131/mMumy2006 | 201920 | [A] KGR ENTERPRISES: BRIVATE LIMITED (E-FILE) ﬁ ‘pfdl v J
. ITA | o262y | [A] EXPERIENCED BASED HOLISTIC LEARNING ENVIRONMENT
| 3147/MUM/2026 TRUST (E-FILE) ~ | =l:o i+7 ,06 log
(ol TTA 701715 |[D] EXSTO FOUNDATION ENTERPRISES & RESERVES LIMITED,
3167/MUM/2026 (E-FILE)
TA
11| 3p04/mumy2026 | 201314 | [DTKAMLA ANKUR VENTURE (EFILE) 4| Adioumned
, Lo
. ITA | ] ' |
12| 3p06muma026 | 201314 | 0] KAMLA SHANTI DEVELOPERS PRIVATE LIMITED (E-FILE) <) w18 loe Ja¢ |
Assistant Registrar,

D~"05-Jun-2026)




INCOME TAX APPELLATE TRIBUNAL MUMBAZ BENCHES

CAUSE LIST OF F BENCiH FOR 68-JUNE-2026 (MONDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

*

1691/MUM/2026

2016-17 | [A] SUNSHINE TRACON PVT. LTD. (E-FILE)

IN COURT R@éﬁ 8
sl | Appeal Number A,?Z ':f' Assessee Mame Remarks
1 | SA26/MUM/2025 | 2017-18 |{A] VODAFONE IDEA LIMITED |
! 2 |sa25/Mum/2025 | 2016-17 ;A} VODAFONE IDEA LIMITED .
3, '1929,'?4115?«1 12025 | 201617 ¥A] VODAFONE IDEA LIMITED (E-FILING)
4 1030/,\,1& 12025 | 2017-18 | [A] VODAFONE IDEA LIMITED (E-FILING)
5 30301’\25‘;‘4/2025 2016 | [D] VODAFONE IDEA LIMITED (E-FILE)
61 1001 fwlszi/zozz 2016-17 | [A] UPL LIMITED
| 7 | CO78/MUM/2025 | 2020-21 | [A] UPL LIMITED
{ 8 | CO79/MUM/2025 | 2016-17 | [A] UPL LIMITED
P9 agmumy202s | 2076 [[D] UPL LIMITED (E-FILE) ™
1 10 1288’,,5,8?4 12025 | 2021-22 | [D] UPL LIMITED (E-FILE) |
1|, 452/%’?4/2025' 2020 | [A] UPL LIMITED (E-FILE)
112 471013;““/2025' 2617-18 !Ep} UPL LIMITED (E-FILE)
13| 4gor ﬂf&’:ﬂzm 2017-18 ;m SPECTALTTY PAPERS LIMITED
114 Coomumya0s | 201819 [A] ISV INGREDIENT
15 '9129&{]‘:[/'2025_ 2012-13 | [D] SARTHAK INDUSTRIES LTD. (E-FILE)
5 TTA 01415 | A SIDDHSHEKHA DEVELOPERS LIMITED LIABILTTY
865/MUM/2026 {PARTNERSHIP (E-EILE)
L 17 <001 /i\ﬁd/zozfs 2018-19 | [D] VARUN GLOBAL { SMITED (E-FILE)
18] gg /MIL-JFQIZOZG | 2014-15 (D] SUNSHINE TRACON PRIVATE LIMITED (E-FILE)
[RE 1088[@3’?‘“/2026- 2010-11 EA} SUNSHINE TRACON PRIVATE LIMITED (E-FILE)
20| {0go ﬁf& 12026 |AY 2014-15| [A] SUNSHINE TRACON PVT. LTD. (E-FILE)
{2t f o0 /;& 12026 | 201516 | [A] SUNSHINE TRACON PVT. LTD. (E-FILE)
- ITA




CAUSE LIST OF F BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'SLE PAWAN SINGH, JUDICIAL MEMBER

-

% . IN COURT ROOM &
Srl | Appeal Number: A‘f;:?:' | Assessee Name : - | Remarks
B 00 /i\i& 12026 | 2018-19 | [A] SUNSHINE TRACON PVT. LTD. (E-FILE)
Z3 /;13’;4 12026 | 202172022 | [D] VIDEO WAL TNDIA PRIVATE LIMITED (E-FILE)
25 30021h£$4 12026 | 202021 | [A] FRANCIS CYRIL FERNANDES (E-FILE)
26 2011 /'I,\}EE?H 2026 | 201819 [A] JOBANPUTRA CHARTTABLE TRUST (E-FILE)
27 2017 ,;@i 12026 | 201819 | [A1 JWC LOGISTICS PARK PRIVATE LIMITED (E-FILE)
28 | s05/mntj2026 | 2017-18 | (A1 JACINTO WALTER DSOUZA (E-FILE)
{29 2033 ﬂ\ﬁq 2026 | 201920 [A] J1GNESH HASMUKHLAL SHAH (E-FILE)
I 30 ITA 2018-11, [A] UDAY CHEMICAL ENGINEERS AND PROJECTS LIMITED (E-
3043/MUM/2026 g1LE) | |
32| 208 /Mr{;?h 12026 | 201314 TA] JMD VENTURES LIMITED (E-FILE)
Assistant Registrar
(N - 05-Jun-2026
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INCOME TAY APPELLATE TRIBUNAL, MUMBAT BENCHES

A T

CAUSE LIST OF F BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE OM PRAKASH HANT, ACCOUNTANT MEMBER
AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 8

y
| Sri | Appeal Number A;Z:‘f“ : , Assesses Name 7 E?;elmarksi
g 1951/1\2—6?4 12018 | 201011 |1A] M/5.U.S.ROOFS LIMITED |
2| gea [Mgf}] 12024 | 201619 | [A] SUBODH KUMAR AGARWAL (-FILED (RECALLED MATTER)
3 | goso ”\ig},‘ a5 | 201617 | [A] VIIAYKUMAR BALDEY BAAJ |
4| agg /DEJAM 025 | 2015716 | TA] UNITED SISTERS FOUNDATION (E-FILE)
5 | 410 /Mm 12026 | 201718 AT UMICORE AUTOCAT INDIA PRIVATE LIMITED
16 1 1004 /i\fif;:@ 12626 2018-19 | [A] MILAP CHAMPALAL MUNOT (E-FILE)
7 1i07 /NI"TJ‘?W 026 | 202122 | [A]M P TRADING COMPANY (E-FILE)
¢ -—4324/—1\2!};4/2026 sppLicap | FA] SHRI ANDHERT KVO SEVA SAMAJ (BFLLE)
1o 2644/[\%?4 12026 | 20162017 ;{fA} VIIAY TRANSTECH PRIVATE LIMITED (E-FILE)
1191 307 ﬂ\l,l—{,’;] 1026 | 201415 ¥rA] IMD VENTURES LIMITED (E-FILE)
11} 3080 jﬁ& oue | 2015716 |1 MD VENTURES LIMITED (E-FILE)
12| 501 /:\E}?ﬂ; /2026 | 201617 | A1 3MD VENTURES LIMITED EFLE)
13| 3060 fﬁ’:ﬂ 12026 | 201718 | [A] IMD VENTURES LIMITED (E-FILE)
14 | 3133/;'& a0z | 202122 |[A] VINODKUMAR VELRAJ MEHTA (HUF) (E-FILE)
15| 3135 ﬂ\ﬁ‘q 12026 202728 |{A] J.N.PETIT READING ROOM & LIBRARY (E-FILE)
16 | 5156 /1\23;«1 12026 | 2016+17 | 1A] JAT AMBE MANUPACTURERS LIMITED (E-FILE)
17| 3165 /hﬁmﬂ o026 | 20232+ | [D}V R CONSTRUCTORS PRIVATE LIMITED (E-FILE)
o [A]VENTURES INTEGRATED COMMUNICATIONS PRIVATE
18| 3yeapmunyoazs | 20222023 Smggg)(ggiw VENTURES ADVERTISING PRIVATE
e

ssistant Registrar,

A
/B 05-Jun-2028
L hod




~ INCOME ;'?AX APPELLAYE TﬁIEHNAL MUMBAL BENCHES

k

'CAUSE LIST OF F BENCH FOR 10-JUNE-2026 (WEDMESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE MANOI KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 13

Appeal Number

Assmi.

Sel Year ‘Assessee Name | Remarks_
1 {ITA 4908/MUM/2025] 2017-18 |[A] SUVIDHA ENTERPRISES {E-FILE)
2 (A 7010/MUM[2025 2017-18 [A} SHILPA RAJENDRA SHAH
3 {ITA 7513/MUM/2025| 2016-17 | [A FAIYAZ ABDULGHANI DALVI {‘E—FILE)
4 {TTA 8600/MUM/2025| 2020-2021 | (A} VIRAJ VINOD LAD (E-FILE)
5 |ITA 8748/MUM/2025| 201819 . E}i\] 18 MANGHARAM FOODS PVT LTD ]
6 {ITA 8749/MUM/2025| 2012-13 gA] VASANT DEEP NIRMAN PRIVATE LIMITED
7 |TTA 8750/MUM/2025{ 2011-12 |[A] VASANT DEEP NIRMAN PRIVATE LIMITED '
8 [ITA 8E27/MUM/20251 2016-17 |[A] URVIL AKSHAYA AW
9 [ITA 8738/MUM/2025{ 2015-16 | [A] URVIL AKSHAYA JANI
10 |ITA 8654/MUM/2025] 2014-15 | [A] URVIL AKSHAYA JANI
11 |1TA 8899/MUM/2025| 2017-18 | [A] URVIL AKSHAYA JANI
12 | 1TA S049/MuUM/2025 2018-19 | [A] URVIL AKSHAYA JANI -
13 |ITA 9144/MUM/2025] 2020-21 | AT URVIL. AKSHAYA JANI
14| TTA 665/MUM/2026 | 2013-14 | [D] MAHINDRA LIFESPACE DEVELOPERS LIMITED (E-FILE)
15 LITA 1018/MUM/2026] 2017-18 | [A] MAHINDRA LIFESPACE DEVELOPERS LIMITED
16 {ITA 1019/MUM/2026] 2013-14 | {A] MAHINDRA LIFESPACE DEVELOPERS LIMITED
17 |TTA 1020/MUM/2025|  2005-06 [#] MAHINDRA LIFESPACE DEVELOPERS LIMITED
18 |TTA 1021/MUM/2026| 2005-06 . [A] MAHINDRA LIFESPACE DEVELOPERS LIMITED
19 |TTA 1022/MUM/2026| 2008-09 ‘ gA]_ MAHINDRA LIFESPACE DEVELOPERS LIMITED
20 |ITA 1398/MUM/2026] 2011-12 | E\] SHABBIR ABBAS PATEL
21 |TFA 3110/MUM/2026| 2022-23 F[Q}E )SHAMRAO VITHAL CO.CPBANK EMPLOYEES GRATUTTY FUND (- |
22 |17A 3187/MUM/2026| 2010-2011 | [A] JIGAR PRAFULL GHOGHAR! (E-FILE)
23 |ITA 3202/MUM/2026| 2018-19 {[D] VARDHA ENTERPRISES PRIVATE LIMITED (E-FILE)
24 |TTA 3203/MUM}2025 2019-20 | [D] VARDHA ENTERPRISES PRIVATE LIMITED (E-FILE)
@ /W/,&ng
.' fstaﬁt Registrar

) 05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL. MUMBAL BENCHES

CAUSE LIST:@F ¥ BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE QQN'BiE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE MANGS KUMAR AGGARWAL, ACCOUNTANT MEMBER

M COURT ROOM 11

Asgmi.

6235/MUM/2024

S| Appeal ﬂumber Year Essesses Name ' Remarks
1| . TA 2010-11 | [A] MANSUKH GALA
6029/MUM/2024
| 2 5030/13131\\4/2024 2012-13 | [A] MANSUKH GALA
31 soat /rvlff;?quoz , | 2014-15 | [A] MANSUKH GALA
4 | po3 /;\EAM/zoz 4 | 2015-16 | [A] MANSUKH GALA
|5 53 ézii /2'024 2016-17 | [A] MANSLKH GALA
6. 6219!;15’?\,‘/2024 2015-16  ['£\] JINAY MANSUKH GALA
7 6220/&‘%?\1&024 2014-15 %A] JINAY MANSUKH GALA
R Lﬁfﬁfl 12024 | 201314 | [A] JINAY MANSUKH GALA B
g 1 6222/13,3?‘4/2024 2012-13 | [A] JINAY MANSUKH GALA
10 6303 /l\iziifuz_om 2011-12 | [A] JINAY MANSUKH GALA
it o, 4/@?&/202 , | 20i5-16 | [A] YOGESH KESHAVIT GALA
12 622511\2& 12024 | 201415 | [A] YOGESH KESHAVIT GALA
113 6226/5&/2024 2012-13 | [A] YOGESH KESHAVII GALA
{14 5227/1\26?\4/2024 2010-11 | [A] CHHAYA MANSUKH GALA
15 6228/[\26?4 12024 | 2011-12 | TA] DHARIYA NANALAL GALA
16 622%2;?," 12024 | 201011 | [A] DHATRYA NANALAL GALA
7| a0 /I\fIIJ?fI/ZDM 201213 §A] DHAIRYA NANALAL GALA
18| g ﬂ\m‘mm 4 | 201516 |[A] DHAIRYA NANALAL GALA
191 e ﬁl,;j’;‘,i 12024 | 2010-1% | [A] NEETA NANALAL GALA |
I 20 6233/£ﬁ‘4 12024 | 201213 | [A] NANALAL KESHAVIT GALA
| 21 s 4/@‘:‘ /252 o | 201516 | [A] NANALAL KESHAVIT GALA
|22 1A 2012-13

JA] MANISHA YOGESH GALA




CAUSE LiST OF F BENCH FOR L1-JUNE-2026 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER _
AND HON'BLE MANDOI KUMAR AGGARWAL, ACCOUNTANT MEMBER

5

IM COURT ROOHM 11

Srl | Appeal Number A‘?z::_t‘ A'sséssee Name Remarks
|23 6236/££”202 4| 200012 | BA] MANISHA YOGESH GALA
24 6237/;& 2004 | 201011 }A} JINAY MANSUKH GALA
25 6238/5%?41 1oga | 201011 TA] MANTSHA YOGESH GALA
26 | ega3 /é& 104 | 2011712 | TA] JIHAL SHEEL KENTYA (PREVIOUSLY JINAL MANSUKH GALA)
27| s /nﬁq 12025 | 2011-12 | AT VALCHAND BHALRAJ SHAH
2% - ﬂ\z’:ﬂ 125 | 201617 | [A] SHWETA RAJESH PAWASKAR (E-FILE)
291 4219 /0}&1 12025 2013-14 A] SHIRISH CHANDRAKANT SHAH (E-FILE)
30| gyog /nﬂjﬁa 12005 | 201415 FA] SHIRISH CHANDRAKANT SHAH (E-FILE)
31| 4oy /bﬁ@ 2005 | 201516 |[A] SHIRISH CHANDRAKANT SHAH (E-FILE)
132|555, /i\f@l 12025 | 201617 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
133 5223 ﬁi&:,l /2025 | 2017-18 | BA] SHIRISH CHANDRAKANT SHAH (E-FILE)
34| 4/@?4 12025 | 201819 '%f'}x} SHIRISH CHANDRAKANT SHAH (E-FILE)
35| 5103 ﬁ\%‘;‘ 12026 | 201415 7N SHAKTI ENTERPRISES (E-FILE)
36| 30 ﬁﬂ‘m /2026' 2014-15 | [D] SAFRAN HELICOPTER ENGINES ASIA PTE. LTD. (E-FILE)
37| 3000 /ﬁj‘i‘,‘ 1006 | 2071-18 [A] SUMIL KANAYALAL KHUBCHANDANI (E-FILE)
38| o 4/,\,118?4 1026 | 202021 | [A130Y JOHN QUADROS (E-FILE)
cCl . ﬂ\f&?ﬁ 2026 | 2017-18 | [A] MAHESHKUMAR OMPRAKASH BAJAT (E-FILE)
40| 150 ﬂﬁ:ﬂ 12026 2022-23 | FA] VAGISHWARI LAND DEVELOPERS PRIVATE LIMITED (E-FILE)
Mnj 45/,3;{}?,] o026 | 201617 | [A] JINESH PRAKASH THAKKAR (E-FILE) |
42| s /1313:4 j2026 | 200920 | [A]TIGAR PRADEEPKUMAR JHAVERT (E-FILE)
43 326 4/%‘; 1206 | 201920 | IAI JIGAR PRADEEPKUMAR JHAVERT (E-FILE)
Gl
’ Assgistant Registrar
05-Jun-2026)
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INCOME TAX APPELIATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF G BENCH FOR OSfJ.UNE-2026 {MONDAY)}
BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER
' IN COURT ROOM 1
‘ Srt | Appeal Number A;:':: Assessee Name Remarks
t 1ITA 2512/MUM/2018] 2012-13 |{D] M/S.GURUASHISH CONSTRUCTION PRIVATE LIMITED (RM)
2 (TTA 6141/MUM/2024| 2017-18 |[A] SHALIBHADRA EXPORTS PRIVATE LIMITED (E-FILED)
3 |ITA 3992/MUM/2025| 201718 | [D] SHALIBHADRA EXPORTS PRIVATE LIMITED (E-FILE)
4 |ITA 4263/MUM/2025| 2017-18 |[A] SHALIBHADRA EXPORTS PRIVATE LIMITED
5 |ITA 4698/MUM/2025| 2017-18 |[A] SELENE CONSTRUCTIONS LIMITED
6 |ITA 5857/MUM/2025| 2011-12 |[A] SUMIT PRAGATI DEVELOPERS LLP (E-FILE)
7 {ITA 6379/MUM/2025| 2017-18 |[A] SONY MONY ELECTRONICS LTD (E-FILE)
8 ITA 6849/MUM/2025) © 2017  |[D] SONY MONY ELECTRONICS LIMITED (E-FILE)
9 |ITA 6470/MUM/2025| 2020-21 |[A] THE SHIVRAM ¢O—OPERAHVE'HOUSING SOCIETY LIMITED {E-FILE)
| 10 {TA 7076/MUM/2025] 2016-17 | [A] GOREGAON SPORTS CLUB (E-FLLE) '
11 |ITA 7446/MUM/2025| 2015-16 {[A] GOREGAGN SPORTS CLUB (E-FILE)
{ 12 117 7613/MUM/2025]  2015-16 | [A] WINPRO INDUSTRIES LIMITED (E-FILE)
U 13 |17a 04p4/MUM/2025| 2018-19 | [A] YIELD CONSTRUCTION PRIVATE LIMITED (E-FILE)
1 14 |TTA 9405/MUM/2025| 2019-20 | [A] YIELD CONSTRUCTION PRIVATE LIMITED (E-FILE)
15 | TTA 9406/MUM/2025| 2020-21 | [A] YIELD CONSTRUCTION PRIVATE LIMITED (E-FILE)
| 16 117a 9407/MUM/2025] 2021-22 |[A] YIELD CONSTRUCTION PRIVATE LIMITED (E-FILE)
{ 17 { rra 34sMum/2026 | 201213 | [A] YOGESH SHANTILAL DAVE (E-FILE)
18 | ITA 131/MUM/2026 | 2021-22 | [A] GRAND CUISINES BANQUETS PRIVATE LIMITED
19 | ITA 192/MUM/2026 | 2003-04 | [A] SYNERGY ART FOUNDATION LTD
20 | ITA 3001/MUM/2026| 2019-2020 | [A] GAURAV GIRISH DEDHIA (E-FILE)
21 |TTA 3040/MUM/2026| 2017-18 | [A] SHLOGAM AGRO PRIVATE LIMITED (E-FILE)
[ 22 |I7A 3041/MUM/2026] 2011-12 | [A] SUSHMA SACHIN SANKPAL (E-FILE)
23 |ITA 3051/MUM/2026| 2016-17 |[D] WELLNESS FOREVER MEDICARE LIMITED (E-FILE)
oo
e
istant Registrar|
%5—1;":-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 09-JUNE-2026 (TUEQD_AY)
BEFORE HON'BLE JUSTICE {RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER
IN COURT ROOM 1
st Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 5000/MUM/2024 | 2010-11 . | [D] SAP PROPERTIES PVT LTD (E-FILE)
2" | ITA 2503/MUM/2025 | 201213 | [A} WORLDWIDE ONLINE SERVICES PVT LTD
3 | ITA2832/MUM/2025 | 2012-13 | [D] WORLDWIDE ONLINE SERVICES PRIVATE LIMITED (E-FILE)
4 | TTA 3756/MUM/2025 | - 2017-18 | [A] WORLDWIDE ONLINE SERVICES PRIVATE LIMITED
5 |ITA 3990/MUMj2025 | 2017-18 | [P] WORLDWIDE ONLINE SERVICES PRIVATE LIMITED (E-FILE)
6 | ITA7125/MUM/2025 | 2012-13 | [A] SHWETA A AVARSEKAR
7 | ITA 8020/MUM/2025 | 2017-18 | JA] SIEMENS GAMESA RENEWABLE POWER PRIVATE LIMITED
8 | TTA 8330/MUM/2025 | 2015-16 | [A] SHRI GANPAT PUKHRAJ JAIN
9 | ITA 8528/MUM/2025 | 2016-17 | [A] WORSTED OVERSEAS TRADING LLP
10 | TTA 8652/MUM/2025 | 2017-18 | [A] WORSTED OVERSEAS TRADING LLP
{ 11 | rTA 8737/MUM/2025 |  2018-19 | [A) WORSTED OERSEAS TRADING
12 | ITA 8898/MUM/2025 | 2019-20 | {A] WORSTED OVERSEAS TRADING LLP
13 | TTA 9050/MUM/2025 |  2020-21" -| [A] WORSTED OVERSEAS TRADING LLP  ~ - -\
[} . 13};(53}‘;026 2017-18 | [A] THE WEDDING FACTORY (E-FILE)
15 sgoﬁra(usﬁ?rgozs 2018-19 | [A] THE WEDDING FACTORY (E-FILE)
16 557%%3}’;026 2019-20 | [A] THE WEDDING FACTORY (E-FILE)
17| romimigozs | 2020-2L | [A] THE WEDDING FACTORY (E-FILE)
18 MSSIA - | 502122 | [A] THE WEDDING FACTORY (E-FILE)
673/MUM/2026
19 | ITAS07/MUM/2026 | 201112 | [A] GLOWSHINE BUILDERS AND DEVELOPERS PRIVATE LIMITED (E-FILE)
|20 | TTA603/MUM2026 | 2020-21 | [D] GEETA MANISH SHAH (E-FILE)
21 | TTA 695/MUM/2026 | 2015-2016 | [A] GAYATRI INFRASTRUCTURE AND DEVELOPMENT PVT LTD (E-FILE)
| 22 | 17A 696/MUM/2026 | 2015-2016 | [A) GAYATRI INFRASTRUCTURE AND DEVELOPMENT PVT LTD (E-FILE)
23 | ITA 1015/MUM/2026 | 202223 | [A} GARAMORE TOLLY PRIVATE LIMITED
24 | ITA 2127/MUM/2026 |  2020-21 | [A] SMITH AND NEPHEW HEALTHCARE PRIVATE LIMETED
25 | TTA 3052/MUM/2026 | 2020-21 | [D) WELLNESS FOREVER MEDICARE LIMITED (E-FILE)
| 26 | TPA 3053/MUM/2026 | . 2021-22 | [D] WELLNESS FOREVER MEDICARE LIMITED (E-FILE) * )
127 | TTA 3054/MUM/2026 | 2022-23 | [D] WELLNESS FOREVER MEDICARE LIMITED (E-FILE)
28 | ITA 3062/MUM/2026 | 2018 | [D] SHETH REALTORS (E-FILE)
G
 Assistant Registrar|
81l 05-Jun-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF G BENCH FOR 10-JUNE-2026 (WEDNESDAY) .
'BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER
IN COURT ROOM 1
' | sn 1 Appeal Number |Assmt. Year Assessee Name Remarks
1 | I7TA 6475/MUM/2024 | 2013-14 | [A] GANPATRAI JAIGOPAL
2 | ITA 3344/MUM/2025 | 2010-11 | [A] 9X MEDIA PRIVATE LIMITED (E-FILE) .
3 | TA 3449/MUM/2025 | 2016-17 L[Iﬁl_s;lég;mm VENTURES(I) PVT LTD( IN WHICH FLOWERS VALLEY PRIVATE
4 | ITA 5345/MUM/2025 { 2011-12 | [D] SEVEN RINGS EDUCATION PRIVATE LIMITED (E-FILE)
5 | ITA 5603/MUM/2025 | 2020-21 | [A] SHETH DEVELOPERS PRIVATE LIMITED
6 | ITA 5604/MUM/2025 |  2018-19 | [A] SHETH DEVELOPERS PRIVATE LIMITED
7 | TTA 5605/MUM/2025 | 2018-19 | [A] SHETH CORP PRIVATE LIMITED
ITA 6204/MUM/2025 | 2020-21 | [D] SHETH DEVELOPERS PRIVATE LIMITED (E-FILE)
9 | ITA 6263/MUM/2025 | 2015-16 | [A] GIRISH CHMANLAL SANGANT
10 | ITA 6266/MUM/2025 [ 2018-19 | [A} GIRISH CHMANLAL SANGANI
11 | A 7260/MUM/2025 | 2015-16 | [A] SWISS FRELGHT (INDIA) PVT.LTD (E-FILE)
12 | ITA ?831/MUM/§025 | 2015-16 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD
13 | ITA 7832/MUM/2025 | 2015-16 = {[A] GROOVE FINANCE AND INVESTMENT VT LTD ]
| 14 | ra 7846/MUM/2025 | 2017-18 | [A] SOUMYALATHA SADANAND SHETTY (E-FILE) '
15 | ITA 7917/MUM/2025 | 2015-16 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD
{ 16 | ITA 8646/MUM/2025 | 2022-23 | [D] GURUKRUPA REALCON INFRA LLP (E-FILE)
17 | TTA 184/MUM/2026 | 2015-16 [A] MR. SUNIL RATNAKAR GUTTE
| 18 | TTA 185/MUM2026 | 2016-17 A} MR. SUNIL RATNAKAR GUTTE
19 | TTA757/MUM/2026 | 2015-16 | [A] SANJANA CRYOGENIC STORAGES LTD (E-FILE)
20 | ITA 758/MUM/2026 | 2017-18 | [A] SANJANA CRYOGENIC STORAGES LTD (E-FILE) )
21 | ITA 3055/MUM/2026 | 202324 | [D] WELLNESS FOREVER MEDICARE LIMITED (E-FILE) °
| 22 | ITA 3075/MUM/2026 |  2013-14 | [A] SAYATIBEN BHANWARLAL SANGHVI (E-FILE)
het
istant Regisi'rar
. 05-Jun-2026|
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF G BENCH FOR 11-JUNE-2026 (THURSDAY)
BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
~ AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER
IN COURT ROOM 1
Srl | Appeal Number A»?Z':rt' Assessee Name Remarks
1| oo ﬂjg’fq 12022 | 2012-2013 | [A] SHRI SHIRISH CHANDRAKANT SHAH
2 | o6 /NIIE‘;I /2022 | 2013-2014 [A] SHRI SHIRISH CHANDRAKANT SHAH
. /pfmi 12022 | 2011-2012 | [A] SHRT SHIRISH CHANDRAKANT SHAH
4| 008 /r\ma 12022 | [A] SHRI SHIRISH CHANDRAKANT SHAH
5 2009/MUM/2022 | 2009-2010 | [A] SHRI SHIRISH CHANDRAKANT SHAH
l6 476 /NI& /2025 | 2009-10 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
[ 7] cay /dm /2025 | 2010-11 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
8|, 478/,@,_, 12035 | 201112 |[A] SHIRISH CHANDRAKANT SHAH (E-FILE) .
[ 91 sa7o/muny2095 | 2012-13 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
110 e /NIHTJ’;,I 12025 | 2013-14 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)
M TA- ~013 | D] GREVEK INVESTMENT & FINANCE PRIVATE LIMITED (E-
308/MUM/2025 FILING)
2} g MMHQ o025 | 201516 [A] GREVEK INVESTMENT &FINANCE PVT LTD
13 g3 /MIJG 12026 |-2018-19 | [A] STRIDES PHARMA SCIENCE LIMITED (E-FILE)
(14 e /wInTJ?w 12025 | 201213 |[A] SHRUTI MERCANTILE PRIVATE LIMITED (E-FILE)
115 cou ,n\ﬂj?a 12025 | 201112 | [A] SHARAD MAHENDRA MEHTA (E-FILE)
|16 | £352 /nthJ?v: 12025 | 201718 | [A] SHIKHA SIDDHARTH SINGH (E-FILE)
17| 10 /éa};ajzozs | 2008-09 | [A] SARAH FAISAL HAWA (E-FILE)
118 a3 /NIIR! 12026 | 2017-18 | [A] SMT. SARAH FAISAL HAWA (E-FILE)
119 | a1 /I\'};B’:,l /2026 | 201213 | [D] GIRAFFE DEVELOPERS PVT LTD (E-FILE)
120 o0 /[\i& 12026 2014-15 | [D] GIRAFFE DEVELOPERS PVT LTD (E-FILE)
2| o6 /nﬂd 12026 | 201415 | [D] GIRAFFE DEVELOPERS PVT LTD (E-FILE)
15 TTA 702223 | [D] WELLNESS FOREVER HEALTHTECH PRIVATE LIMITED (E- _
1971/MUM/2026 FILE) | -

file 1/ C:l udiSISIMUMBAI-CL-2026 Jun 1%, him
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CAUSE LIST OF G BENCH FOR 11-JUNE-2026 (THURSDAY) .

. BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

Assmt,

Srl | Appeal Number Year Assessee Name Remarks
1521  ITA i e
23 3158/MUM/2026 | - 2012 [D] GIRRAJ KISHOR AGRAWAL (E-FILE)
| - ‘ ITA
|24 3150/MUM/2026 2018-19 |[[D] GIRRAJ KISHOR AGRAWAL (E-FILE)
ITA :
25 3174/MUM/2026 | 2016-17 | [A] GOVINDAM TRUST (E-FILE)
y ITA '
26 3210/MUM/2026 2015-2016 | [A] SUNSTONE DEVELOPERS JOINT VENTURE (E-FILE)
: - ITA
27 3218/MUM/2026 2015-16 |} [A] SHRI SUNIL JAGDISHCHAND MEHRA (E-FILE)
178 ITA 2009-10 [A] GANITA TECHNOLOGIES & SERVICES PVT. LTD. (SUCESSOR |
3222/MUM/2026 ‘ IN INTEREST TO VOCATION INVT & FIN CO. PVT. LTD.) (E-FILE)}
] ITA- - . . . X p
29 3244/MUM/2026 2015-2016 [A] YASH DINESH CHOPRA (E-FILE)
. ITA ' '
| 30 3257/MUM/2026 2023-24 | [D] WOCKHARDT HOSPIFALS LIMITED (E FILE)
A
- T /
Assistant Registrar

. 05-Jun-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5

| S| Appeal Number [Assmt. Year Aséessee Name Remarks
1 |T7A 1698/MUM/2026| 2017-18 | [A] USHMA ASHISH SHAH (E-FILE (SG))
2 | SA 118/MUM/2025 | 2018-2019 |[A] TATA CHEMICALS LIMITED
3 | SA119/MUM/2025 | 2020-21 | [A] TATA GHEMICALS LIMITED
4 | ITA 1558/MUM/2014| 2009-10 | [A} TATA CHEMICALSITD .
| 5 |TTA 2051/MUM/2014 | 200910 {[D] TATA CHEMICALS (TD.
| 6 |ra176mum201s| 201011 |[D] TATA cHEMICALS LD
7 |TTA 1522/MUM/2015 | 2010-11 | [A] TATA CHEMICALS LTD
B | ITA 1589/MUM/2016 | 2013-12 |[A] TATA CHEMICALS1TD .
9 | TTA 1480/MUM/2016| 2011-12 | [D] TATA CHEMICALS LTD =
10 | TTA 472/MUM/2018 | 2013-14 | [A] TATA CHEMICALS LTD
| 11 | TTA 2833/MUM/2019 | 2014-15 | [A] TATA CHEMICALS LTD
12 | ITA 1209/MUM/2021 | 2016-17 | [A] TATA CHEMICALS LTD.
| 13 | rTa 1946/MOM/2017 | 2012413 ) [ATTATA CHEMICALS LTD - e
| 14 [TTA 1279/MUM/2023 | 2018-2019 |[A] TATA CHEMICALS LIMITED
15 | ITA 4013/MUM/2024 |  2020-21 | [A] TATA CHEMICALS LIMITED
| 16 | T7A 187/MUM/2026 | 202223 | [A] TATA CHEMICALS LIMITED
{ 17 | ITA 4993/MUM/2024 | 2020-21 | {A] TUBACEX TUBES AND PIPES PRIVATE LIMITED
18 | ITA 1218/MUM/2025 | 2017-18 | [D] SHAPQORIE PALLONIL/AND COMPANY PRIVATE LIMITED (E-FILE)
19 | TTA 1148/MUM/2025 | 2017-18 | [A] SHAPOORII PALLONII AND COMPANY PVT LTD
} 20 | ITA 9156/MUM/2025 |  2022-23 | [A] SUREPREP (INDIAY .PVT'LTD -
21| MAS57/MUM/2026 | 2022-23 | {A] SAVLI COPPER PRODUCTS PRIVATE LIMITED (E-FILE)
{ 22 | TTA907/MUM/2026 | 2011-12 | [A] PRAKASH 5 LADHA (SMC)
23 | TTA920/MUM/2026 | 2018-20 |[A] ARVIND VADILAL PUJARI (E-FILE-SMC)
24 | TTA 1246/MUM/2026 | 2019-20 | [A] SHRI SATBABA CHARITABLE TRUST (E-FILE-SMC)
25 | ITA 1925/MUM/2026 | 2012-13 | [A] MART OVERSEAS PRIVATE LIMITED (SMC)
26 | TTA 1959/MUM/2026 |  2011-12 | [D] AMEESH CHANDRAKANT SHAH (E-FILE-SMC)
27 | TTA 3089/MUM/2026 | 2019-20 | [A] KIRAN KANUBHAI TARSARIA (E-FILE-SMC)
28 | ITA 3094/MUM/2026 | 2023-24 | [A] SHAUKATALT IBRAHIM (E-FILE-SMC)

: 4&, B
=

ﬁEstant Registrarn
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES |

~CAUSE LIST OF H BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE BEENA 'PI-LLAI,.JUDICIAL MEMBER
AND-HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5
I srl | Appeal Number A‘S":'::' Assessee Name Remaris
1 |ITA 45/MUM/2019| 2014-15 |[A] INTERACTIVE BROCKERS (INDIA) PVT. LTD
2 2009/53; /2022 | 201819 | [A) INTERACTIVE BROKER (INDIA)
[ 554/MIJ|5\1/2022 2017-18 | [A] SONY PICTURES FILMS INDIA PRIVATE LIMITED
* 8718/:5rm2025 2022-23 | [A] INVENIO BUSINESS SOLUTIONS PRIVATE LIMITED (E-FILE)
> 1791/»315%2026' 2022-23 |[A] M/S. SARJAK CONTAINER LINES PVT LTD
6 sse}ﬁig&)/go% | 2022-23 |[A] SYNTAX SYSTEMS PRIVATE LIMITED (E-FILE)
17, 1805/,3,3;4/2025 2022-23 | [A] SANDOZ PRIVATE LIMEFED (EFLLE) _
8 '3730/@?4/2025 2014-15 |[A] RANJAN TALAKSHI VORA (SMC-E-FILE)

o . Assistant Registrar
LR '\ 05-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5

Srl | Appeal Number Ai: r;t. ! Assessece Name _ | Remarks
ITA [A] TELEPERFORMANCE GLOBAL BUSINESS PRIVATE LTD,
1, 6864/MUM/2024 2021-22 SUCCESSOR TO TELEPERFORMANCE GLOBAL SERVICES PVT LTD
. : (E-FILING (SG))
TA [A] TELEPERFORMANCE GLOBAL BUSINESS PRIVATE LIMITED
2 4756/MUM/2024 2020-21 Y{AS SUCCESSOR TO TELEPERFORMANCE GLOBAL SERVICES
PRIVATE LIMITED)
ITA [A] JIOSTAR INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
3 6850/MUM/2024 2021-22 |STAR INDIA PVT LTD (SUCCESSOR OF NOVI DIGITAL
ENTERTAINMENT PVT L¥D MERGED WITH STAR INDIA PVT LTD)
4 5941/MUM/2025 2022-23 A} IMPERL’-}L JEWELS e
. TTA ' : ‘
) 7042/MUM/2025 2014-15 | [D] IMPERIAL CONSULTANTS AND SECURITIES LIMITED (E-FILE)
- ITA _ I
6 9236/MUM/2025 2022-23 | [A] HYVA (INDIA) PRIVATE L,IMITED
IT(TP)A ) . ey
17 [ 836/MUM/2026... 2022-23 [AJ_]_'_‘!ARS”I_D,EXPORTS {(E FILE) B 1
ITA B —
8 915/MUM/2026 . 2022-23 | [A] TORAY INTERISIIA'I'lI)O.NAL INDIA PRIVATE LIMITED
g TTA 501617 | [A] SAT VILAYATRAI & SAI JIWATSINGH KAMBAR DARBAR SAHIB
{ B618/MUM/2025 [TRUST (E-FILE-SMC) .
' ITA g
10 200/MUM/2026 2013-2014 | [A] ANAND VISHWANATH SUREKA {(SMC-E- FILE)
\ ITA
11 183/MUM/2026 1997-98 | [A] JAGDISH KISHORE JHAVERI {SMC} .
12 ITA 5018-19 [A] THE DURU MAHAL CO QPERATIVE HSG SOCIETY UIMITED
1320/MUM/2026 {E-FILE- SMC) :
ITA e CLABN
| 13 15_41/MUM/2026 2018-19 [A] RAJESH-SUBHASH-SHAI%MA {(SMC)
TIA
| 14 1657/MUM/2026 2018-19 | [A] DEEPAK SHAH {SMC-E-FILEY-.
ITA e -
15 1817/MUM/2026 2018-2019 [ [A] KANUBHAI PURSHGTTAM MERCHANT {SMC-E-FILE)

52’/"“/
Assistant Registrar
b 05-Jun-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAJ BENQHES

- CAUSE LIST OF H BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 5

Assmt.

Sri | Appeal Number Year Assessee Name Remarks
IR I /5{1?4/2012 2008-09 | [A] TECH MAHINDRA LTD
2| Lastmumyzote | 203314 | 1A TECH MAHINDRA LIMITED
3 1052/;\:6?4/2019 2014-15 | [A] TECH MAHINDRA LIMITED
! 4 1_350/1;3:4 /2010 | 2013-14 | [D] TECH MAHINDRA LIMITED
5] agy /NI:LAM /2019 | 201415 | [D] TECH MAHINDRA LIMITED
|6 2306/1\}]&/2022- 2016-17 | [A] TECH MAHINDRA LIMITD
I TTA |>016.2017 | [D1 M/S TECH MAHINDRALIMITED (AS SUCCESSOR IN
2699/MUM/2022 INTEREST TO M/S CANVASM TECHNOLOGIES LIMITED
8 | 500 /5& /2026 | 202223 | [A] SMARTSTREAM TECHNOLOGIES INDIA PRIVATE LIMITED
L9} om0 /WI,E':,,};DZ‘; 201213 |[A] ARVIND BABULALIL GOYAL (SMC) )
1101 100 ID}E’; 12026 | 201112 | [A] POOJA ARVIND GOYAL (SMC)
(1] 1367 /-nﬂ;?a 12026 | 20152016 | [A] ARK DE;S;GNF;#RIjVATE LIMITED (E-FILE-SMC)

G

Assistant Registran

\,, 05-TJun-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BEﬂCHEé

CAUSE LIST OF I BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Assmt.

' Sri | Appeal Number __ Year Assessee Name ‘Remarks

1 {ITA 8818/MUM/2010! 2007-08 |[A] GLOBAL CRICKET CORPORATION PTE LTD (5.G.)
2 {ITA §743/MUM/2011] 2008-09 |[A] GLOBAL CRICKET CORPORATION PTE LTD {5.G.}

3 1ITA 2161/MUM/2014) 2005-06 | [A] GLOBAL CRICKET CORPORATION PTE LTD (5.G.)

4 |ITA 2162/ MUM/Zdl‘I 2006-07 | [A] GLOBAL CRICKET CORPORATION PTE LTD (5.G.)

5 [ITA 9189/MUM/2004| 1998-1999 | [A] M/S. IP MORGAN CHASE BANK N.5
i 6 CO 139/MUM/2013 | 1998-99 fD] J.P MORGAN CHASE BANK N.A.

7 ITA 3784/MUM/2006! 2002-2003 | [D] M/S. 1.P. MORGAN CHASE BANK N.A

8 |1TA 3839/MUM/2006| 2002-2003 gﬁig?w jrz}n?‘RrgQI\é::%SE BANK, N.A. (FORMERLY KNOWN AS THE

9 |TTA 3452/MUM/2009] 2003-04 | [A] 2.P. MORGAN CHASE BANK N.A

10 |ITA 3687/MUM/2009] 2003-04 {[D] M/S. J.B. MORGAN CHASE BANK NA

11 |ITA 3934/MUM/2009) 2004-05 | [A] 1P MORGAN CHASE BANK; N.A

12 |TTA 4471/MUM/2009| ~2004-05 | [D] 1.P MORGAN CHASE BANK N.A - e -

13 | TTA 7449/MUM/2018 2013-174 1 [A] DBS BANK LTD

14 | ITA 15/MUM/2019 2013-14 1 [D] DBS BANK LTD.

15 |TTA 6416 /MUM /2019] 2014-15 BEQ;I\ I\?C?IEEBS?NK INDIA LTD.(SUCCESSOR TO DBS BAN!? LTD., INDIA
116 ITA 6756/MUM/2019| 2014-15 | [D] DBS BANK LTD

17 ITA 1664/MUM/2021] 2017-18 |[A) PRAMOD {ROCA)

18 | ITA 609/MUM/2022 2017-18 | [A] TRANSPORTER INDUSTRY INTERNATINAL GMBH

19 |ITA 3263/MUM/2023| 2020-21 | [A] PARAMOUNT PICTURES INTERNATIONAL LIMITED {(ROCA})}

20 |ITA 2917/MUM/2025] 2013-14 |[A] MSM SATELLITE (SINGAFORE) PTE LTD

21 |ITA 6741/MUM/2025] 2023-24 | [A] AUDL AG {E-FILE)

72 |TTA 1527/MUM/2026{ 2017-18 | (A] BISWARANIAN SEN (E-FILE)

23 | ITA 962/MUM/2026 | 2022-2023 7 IA] TOYO ENGINEERING INDIA PRIVATE LIMITED (E-FILE)

G

istant Reg:strar
05~Jun-2026'




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 09-JUNE-2026 (TUESDAY)

: BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srtr Appeal Number | As::-t. Assessee Name Remarks
1 | TTA 981/MUM/2021 | 2016-17 |[A] BLACKSTONE FP CAPITAL PARTNERS MAURITIUS V LTD. (RM}
2 [TTA 1725/MUM/2021| 2016-17 | [A] BLACKSTONE FP CAPTTAL PARTNERS MAURITIUS V LTD. (R!V.l)
3 [TTA 2358/MUM/20211 2017-18 |[A] MARRIOTT INTERNATIONAL INC
4 |TTA 2359,’MUM/2021‘ 2016-17 | [A] MARRIOT INTERNATIONAL INC
5 |ITA 4393/MUM/2024 AY 2020-21 | [A] SIEMENS AKTIEN_GESELLSCHAFT (E-FILED (ROCA))
6 (ITA 6728/MUM/2024( AY 2021-22 | [A] SIEMENS AKTIENGESELLSCHAFT (E—FIUNG)
7 1ITA 4839/MUM/2024] 2020-21 | [A] BARCLAYS BANK PLC (E-FILE)
8 . ITA 6633/MUM1202‘}_ 2021-22 | TA] BARCLAYS BANK PLC {E-FILE}
9 [(ITA 2037/MUM/2025 2023‘2-23 [A] FEDEX EXPRESS INTERNATIONL B.V.
{ 10 |ITA 5939/MUM/2025] 2023-24 | [A] FEDEX EXPRESS INTERNATIONAL B.V.
11 {ITA 5626/MUM/2025| 2014-15 |[D}] ADITYA BIRLA SUN LIFE INSURANCE CO (E-FILE)
| 12 ITA 6745/MUM/2025)  2018-19 | [A] ATOSINFORMATION TECHNOLOGY (SfNGAPBRE} PTE LFD
13 . ITA 8136/MUM/2025: 2014-15 (D] REFINI‘TN LIMITED (E-FILE)
14 |ITA 8137/MUM/2025| 2015-16 | [D] REFINITIV LIMITED (E-FILE)
15 |ITA 8538/MUM/2D25] 2016-17 | [A] SAMIR RAMESHCHANDRA PARMAR )
16 | ITA 8995/ MUM/ZOZS: 2023-24 | [A] TECH DATA (SINGAPORE) PTE LIMITED
e
Assistant Registran

05-Jun-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES ' -

CAUSE LIST OF ] BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE SAKTIMT DEY, VICE PRESIDENT
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Assmt.

Srl ] Appeal Number Year

Assessea Name Remarks

1 |TTA 7189/MUM/2018) 2014-15 |[A] GE POWER INDIA LIMITED (STAY GRANTED)

[A] GE POWER INDIA LTD (FORMERLY KNOWN AS ALSTOM INDIA (TD)

2 |TTA 7858/MUM/2019{ 2015-16 (STAY GRANTED) .

3 JITA 1672/MUM/20221  2017-18 | [A] THE LUBRIZOL CORPORATION ,USA (ROCA)\

4 1ITA 7823/MUM/20251  2022-23 | [A] THE LUBRIZOL CORPORATION, usa

| 5 |1TA 3225/MuM/2023| 2020-21 | [A] DBS BANK LTD (ROCA)

6 |ITA 4727/MUM/[2023| 2021-2022 | [A] DBS BANK (TD (E—FELE@)

7 |ITA 3665/MUM/2023| 201314 | {A] BEHRAM IRANI T
8 |ITA.3666/MUM/2023| 2014-15 |[A} BEHRAM IRANI
9 |17A 3667/MUM/2023) 2015-16 | [A] BEHRAM IRANI
| 10 |TTA 3668/MUM/2023| 2016-17 | [A] BEHRAM IRANL
11 |TTA 3669/MUM/2023] 2017-18 | [A] BEHRAM IRANI
12 |ITA 4735/MUM/2023] 2021-22 |[A] REFINITIV TRANSACTION SERVICES LTD
| 13 {ITA 1352/MUM/2025| 202223 | [A] REFINITIV TRANSACTION SERVICE LIMITED
o v v wmoar | VRO IO o e PN T
15 {ITA 1416/MUM/2025| 2016-17 |[A] KUTUBUDDIN LIYAKATALT KHAN |
—1

16 ITA 2059/ MUM[ZDZS? 2019-70 |{A] GLOBAL LONG SHORT PARTNERS MAURITIUS I LTD (E-FILE)

17 |ITA 5826/MUM/2025] 2023-24 | [A] UPS ASIA GROUP PTE. LTD (E FILE)

18 {ITA 7237/ MUM,’2025- 2023-24 | [A] ATOMSTROYEXPORT

Assistant Registrar
05-Jun-2026|
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF I BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE SAKTIITY DEY, VICE PRESIDENT
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl

Assmt.

Appeal Number Year , Asses;ee Name " Remarks
1 |ITA 7768/MUM/2019| 2015-16 |[A] ATOS INTERNATIONAL SAS
2 {ITA 7769/MUM/2019] 2016-17 |[A] ATOS INTERNATIONAL SAS
3 |1ra 1412/MUM/2021] 2017-18 | [A] ATOS INFORMATION TECHNOLOGY HK LTD
1m0 [ ORI Ao GO 7 T
5 |I7TA 4701/MUM/2023| 2021-22 | [A] ATOS INFORMATION TEGHNOLOGY (SINGAPORE)PTE. LTD ((ROCA))
6 | 17 G70/MUM/2022 | 201819 ég C?ITNOISNEI: SOLUTIONS & SERVICES INC. (FORMERLY KNOWN AS ATOS
7 {ITA 2328/MUM/2022| 201920 | [A] ATOS NEDERLAND B.V:
8 |ITA 1766/MUM/2025] 2016-17 | [A] VATAKETHIL UNNIKRISHNAN SATISH (E-FILE)
9 |ITA 7223/MUM/2025] 2017-18 | [A] GAIL TIMMINS (E-FILE)
10 |TTA 9188/MUM/2025| 2018-19 | [A] RIZWANA MOHAMMED BHOPALWALA (E-FILE)
11 |ITA 9189/MUM/2025| 2018-19 | [A] MOHAMED ENAYAT BHAOPALWALA (E-FILE)
| 12 |TA 1550/MUM/2026] 2020-21 | [A] OIUS RAMDAS BAXT )
'3 19?5?;&2?‘2025 20222023 | [A] DBS BANK LTD (E-FILE)
14 |ITA 2016/MUM/2022| 2012-13 (D] M/S. EXXON MOBILE COMPANY INDIA PYT LTD. (RM)
15 |ITA 2148/MUM/2022{ 2019-20 | [A] PARAMOUNT PICTURES INTERNATONAL LTD.
| 16 |TTA 2046/MUM/2022] 2010-2011 | {A] GLOBAL HOSPITALITY LICENSING SARL (ROCA)
17 |ITA 2947/MUM/2022] 2013-2014 | [A] GLOBAL HOSPITALITY LICENSING SARL
18 | ITA 2948/MUM/2022| 2014-2015 | [A] GLOBAL HOSPITALITY LICENSING SARL
19 | ITA 2949/MUM/2022| 2016-2017 | [A] GLOBAL HOSPITALITY LICENSING SARL
20 |ITA 1054/MUM/2026| 2009-10 | [A] SGS INDIA PRIVATE LIMITED (E-FILE)
21 [ITA 1055/MUM/2026] 2010-11 [[A] SGS INDIA PRIVATE LIMITED (E-FILE)
22 {TTA 1056/MUM/2026] 2011-12 | [A] SGS INDIA PRIVATE LIMITED (E-FILE)
23 |[TA 1057/MUM/2026] 201213 | [A] SGS INDIA PRIVATE LIMITED (E-FILE) :
24 |TTA 1067/MUM/2026] 201112 | [A] SGS INDIA PRIVATE LIMITED (E-FILE) B

Godes

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

CAUSE LIST OF J BENCH FOR 08-JUNE-2026 (MONDAY)

AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURTROOM 8

AT 2.30PM

Srl | Appeal Number' ._Az?rt. Assessea Name Remarks
- ITA .
1 4991/MUM/2024 AY 2020-21| [A] PARKER HANNIFIN INDIA PRIVATE LIMITED (E-FILE)
: = . -
2 6628/MUM/2024 | 2021-22 |[A] MONSTER ENERGY INDIA PVT LTD ((ROC_IA))
3 - ITA | 2021-22 [A] MATRIX PUBLICITIES AND MEDIA INDIA PRIVATE LIMITED
6773/MUM/2024 {E-FILING {ROCAY)
4 ITA | 494.5y |[A]NTT GLOBAL DATA CENTERS & CLOUD INFRASTRUCTURE
6885/MUM/2024 INDIA PVT LTD '
5 - ITA 1 2022-23 [A] MUFG PENSION AND MARKET SERVICES INDIA PRIVATE
8657/MUM/2025 LIMITED _
ITA | P . -
6 9099/MUM/2025 2022-23 1[A] VOLKSWAGEN AKTTENGESELLSCHAFT (E FILE)
ITA { sn1e .
17 | 697/MUM/2026 2015 - 16 | [A] JASH ARORA (E-FILE(SMC))
ITA .
- . S
g 1282/MUM/2026 2017-18 {{A] MS. KIRAN OMPRAKASH GOENKA {{SMC)}
: - S ——— _ R —
g . 8208/MUM/2025 2017-18 |[A] HIRALAL REWACHAND THARWANI (E-FILE{SMC)) ]
. o5
| \/Uk e
@/ .
Assistant Registra
N 05-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF J BENCH FOR 09-JUNE-2026 (TUESDAY)

- BEFORE HON'BLE OM"PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERIJEE, JUDICIAL MEMBER

IN COURT ROOM S8
AT 2.30PM
Sri | Appeal Number A\s{::lrt. Assessee Name 'Remarks
1 ITA - 2020-21 [A] UBER INDIA SYSTEMS PRIVATE LIMITED (SUCCESSOR TO
4201/MUM/f2024 UBER INDIA RESEARCH AND DEVELOPMENT PRIVATE LIMITED)
Cy ITA ' _ '
2 4780/MUM/2024 2020-21 1{A] VOLKSWAGEN AKTIENGESELLSCHAFT
| ITA
3 8021/MUM/2019 2015-16 | [A] UNILEVER INDUSTRIES PVT LTD.
[ 4 A 2022-23 1 [A] MICHAEL PAGE INTERNATIONAL RECRUTMENT PRIVATE
3026/MUM/2025 LIMITED
ITA . a7 _ '
51 8677/MUM/2025 2011-12 {[D] l.QED HAT INDIA PRIVATE LIMITED (E-FILE)
ITA '
6 1443/MUM/2026 2022-23 . [A] RAT BQRAX PRIVATE LIMITED
' ITA ' ,
| 7 1 s1a/mum/2026 2017-18 | [A] M/S. ASSOCIATE PLANTATIONS PRIVATE LIMITED ((SMC))
ITA ' .
8 974/MUM/2026 2016-17 | [A] VISHWAMBHAR WAMAN (E-FILE(SMC}) .
| — T . ‘ - - ——
g | 1134/MUM/2026 | 2017-18 |[D] SERVEALL CONSTRUCTION PRIVATE. -LIMITED (E-FILE(SMCY)
' - TTA _ _
1D 1676/MUM/2026 2017-18 }TA} RAJESH KUMAR KHANNA ({SMC)) .
G
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF 3 BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 8
| AT 10.30AM
Srl | Appeal Number A‘s’: :1: Assessee Name Remarks |
1 IT(TP)A | ny 2022-23| [A] MOTT MACDONALD PRIVATE LIMITED (E-FILE)
2242/MUM/2026 ,
2| ey /de 12015 | 201011 |[A] MSPLLTD
|3 | yoag /n}mﬁ /o016 | 201112 | (A MSPLLTD
3 ., /Dﬂ& 12024 | 201617 | [A] ULTRATECH CEMENT LIMITED (E-FI'LE(ROCA)}
5 | Jos0 /pﬂ:ﬂ 12024 | 201617 | D] ULTRATECH CEMENT LIMITED (E-FILE{ROCA))
6 | g43 /JB’;‘,} 12025 | 2017-2018 | [A] VENUS DEVELOPERS (E-FILE(SMO))
7 | 1011 /h}ﬂ:ﬂ /2026 1 202021 | [A] SANJEETKUMAR KEDARNATH GUPTA ((SMC))
8 | ypas /n}:& 12026 2013-13 | [A] SMT. MAKIYA JUNAID FURNITUREWALA (E-FILE(SMO)
191 ags JMT{J?VI 12026 2017-18 | [A] CHARLES FATIMA PINTO (E-FILE(SMC)) -
ol TTA 202253 | [Al KOKAN RURAL DEVELGPMENT CHARTTABLE ASSOCIATION
| 101 2517/MUM/2026 (E-FILE(SMC))
Qa»/@ﬁ'
Assistant Registran

634 05-1un-2026




 INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES -

CAUSE LIST OF J BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 8

, AT 10.30AM
SH | Appeal Number Avs::'rt' Assessee Name Remarks
ImA y ]
1 5910/MUM/2024 |AY 2021-22| [A] PALL INDIA PRIVATE LIMITED (E-FILE (ROCA))l
ITA ) ] .
2 6576/MUM/2024 AY 2021-22] [A] PUINTOLA TOLLWAY PRIVATE LIMITED {(E-FILE} N
3 - TITA 2022-23 [A] MORGAN STANLEY INDIA COMPANY PRIVATE LIMITED (£-
1 1413/MUM/2026 FILE) -
ITA ' . ]
4 | 156/MuM/2026 |AY 2022-23| [A] O(1) INDIA PRIVATE LIMITED (E-FILE)
ITA | IR o
5 | soga/mMumy2024 | 202021 | [A] NOBEL BIOCARE INDIA PRIVATE LIMITED
. itA . ) . ]
6 | 1y0a/Mum/2026 | 2011-12 | TA] VIKESH KANTILAL DOSHI (E-FILE)
ITA | 3
7 | 2a71/MUMj2026 | 2017-2018 | [A] PLANTS PLANET (E-FILE(SMC))
' ITA
. —— _ _ 1L |
8 2480/MUM/2026 2022-23 | {A] PRASHANT KUMAR MOHANRAQO SURKANTI {E-FILE(SMC))
ITA — —
- -FILE(SMC
9 | 2507/MuM/2026 | 2019-20 | [A] SARIKA RAVKA (E-FILE(SMC))

ot
Assistant Registrar]
534.05-Jun-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES -

CAUSE LIST OF K BENCH FOR 08-JUNE-2026 (MONDAY)

‘BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'’BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 8

AT 2.30PM
| sr1| Appeal Number | A,?:g:,t‘ Assessee Name Remarks
1 (ITA 3036/MUM/2024| 2020-21 |({A] AGFA HEALTHCARE INDITA PRIVATE LIMITED (E-FILED)
2 ﬁA 4641/MUM/2025 . 2016-17 [ [A] ACT INFRAPORT LIMITED .
3 TTA 4642/MUM/2025 V 2018-19  ['[A] ACT INFRAPORT LIMITED
4 |ITA 7043/MUM/2025] . 2013-14 | [A) FMC INDIA PRIVATE LIMITED (E-FILE)
5 |17A B548/MUM/2025| 20162017 | [A] NAMRITA KABRA (E-FILE (SMC))
‘6 ITA 8997/MUM/2025| 2022-23 | JA] ERANTHUS DEVELOPERS PRIVATE LIMITED
7 |ITA QOSG}'MUMIZUZSI 2022-23 | [A] ARAMEX TRANSPORTATION INDIA PRIVATE LIMTED
8 |ITA 9087/MUM/ 2025. 2022-23 | [A] ARAMEX INDIA PRIVATE LIMITED
9 {ITA 9089/MUM{2025 2022-23 | [A] AEGIS CUSTOMER.SUPPORT SERVICES PVT LTD.
10 [ITA 5228/ MUM/2025} 2022-23 |[A] GODRE] REDEVELOPERS (MUMBAI) PRIVATE L IMITED
11 |ITA 9229/MUM/2025] 2022-23 | [A] GODRE) TOWNSHIP DEVELOPMENT LIMITED
112 |ITA 9230/MUM/2025| 2022-23 | [A] GODRE] GRECNVIEW HOUSING PRIVATE LIMITED n
13 | 2666{MUM/2026: 2022-23 | [A] LIFESCAN MEDICAL DEVICES INDIA PRIVATE LIMITED (E-FILE)
14 |ITA 2067/ MUM/ZOZEI 2022-23 | [A] KAIRQS PROPERTIES PRIVATE LIMITED (E-FILE)
15 {ITA 3160/MUM/2026] 2019-20 |[D} GIRRAJ KISHOR AGRAWAL (E-FILE (SMC})

e
Assistant kegistrar
A} 05-Tun-2026]




- INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF K BENCH FOR 09-3u.NE-2626 (TUESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

- IN COURT ROOM 8
E AT 2.30PM
Sl | Appeal Number AYSZ ':rt' Assessee Name Remarks
1 ITA 2021-22 [A] FCS MANUFACTURING (INDIA) PRIVATE LIMITED (E-FILING
6918/MUM/2024 (SGY) _
ITA : ‘ _ _
P 6917/MUM/2024 2021-22 | [A] FCS MACHINERY (INDIA) PRIVATE LIMITED (E-FILING)
: CITA ' ) _
3 6529/MUM/2024 2021-22 {[Al BAYER BIOSCIENCE PVT LTD
ITA | .
4 2146/MUM/2026 2022-23 | [A] BAYER BIO SCIENCE PRIVATE LIMITED
A _ , (=
5 | 6685/MUM/2024 2021-22 | [A] ANKAPALLI TOLLWAY PRIVATE LIMITEP {E-FILE)
' ITA : '
| 6 8153/MUM/2025 2012-13 . [D] PUKHRAJ HANJARILAL MEHTA (E-FILE (SMC))
ITA
|7 | gaag/mumyz025 | 2012713 [A] YASH DISTRIBUTORS (E-FILE (SMC))
ITA . _- " : .
8 8951/MUM/2025 2022-23 | [A] LOMA CO-DEVELOPERS 2 PRIVATE LIMITED (E FILE)
. ITA . 5y ~ . . o _
9 8952/MUM/2025 2022-23 | [A] LOMA CO-DEVELOPERS 1 PRIVATE LIMITED_(E FI.LE)
ITA ‘ , - , '
10 8990/MUM/2025 2022-23 |[A] CACTUS COMMUNICATIONS PRIVATE LIMITED -
11 ITA 2021-22 [A] M/S. KALPATARU PROJECTS INTERNATIONAL HMITED (E*
6717/MUM/2024 FILING)
12 ITA 2018-19 [A] KALPATARU PROJECTS INTERNATIONAL LIMITED (FORMERLY
1 744/MUM/2026 7 [KNOW AS KALPATARU POWER TRANSMISSSION LIMITED
13 ITA 2020-21 [A] KALPATARL PROJECTS INTERNATIONAL LIMITED (FORMERLY
745/MUM/2026 - |KNOW AS KALPATARU POWER TRANSMISSION LIMITED )
' ITA ]
14 985/MUM/2026 2018-19 [D] KALPATARU PROJECTS INTERNATIONAL LIMITED (E-FILE)
' ITA ; ]
15 986/MUM/2026 2020-21 [D_l. KALPATARU PROIECTS INTERNATIONAL LIMITED {E-FILE)
| ITA
- D
16 1782/MUM/2026 2022-23 [ [A] KALPATARU PROJECT INTERNATIONAL LIMTFE
A oy : ] .
17 2435/MUM/2026 2022-23 | [D] KALPATARU -PROJECT S INTERNATIONAL LIMITED {E-FILE)
R
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF K BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER -

IN COURT ROOM 8

_ AT 10.30 AM
1srl| Appeal Number A:: ':rt; Assessee Name Remarks
1 |ITA 2457/MUM/2022| 201718 |{A] DSV AIR & SEA PRIVATE LIMITED.
2 [TTA 2458/ MUM/EQZZ 2018-19 {[A] DSV AIR & SEA PRIVATE LIMITED
3 |ITA 3702/MUM/2024| . 2020-21 |[{A] DSV AIR & SEA PRIVATE LIMITED
4 1ITA 5937/MUM/2024 2021-22 | [A] DSV AIR & SEA PRIVATE LIMITED
5 ITTA 4815/ MUM/2024| 2020-21 | [A] KODAK INDIA PRIVATE LIMITED (E-’FIL:E)
&6 [ITA 65?5/MUM/2024 3021-22 [A} KCDAK INDIA PRIVATE LIMITED (E-FILE)
7 rnsosomrzone] 202021 [ EVIDEN INDA PRVETE LT (ERSTWHILE KNOWN A5 05
8 [marsmumaoze| 202122 Iﬂg Iivggﬂ ;g?m PRIVATE LIMITED{ FORMERLY KNOWN AS ATOS
9 [TA 5144[MUM[2024 2016-17 .| [D] JSW JAIGARH PORT LIMITED
10 1 CO 14/MUM/2025 2016-17 | [A] JSW JAIGARH PORT LIMITED
11 [ITA 7995/MUM'/2025‘ 2016“__17. [D] DHL SUPPLY CHAIN INDIA PRIVATE LIMITED {E-FILE)
12 {1TA 845%/MUM/2025] 201520 |[[A]GMS OFFSHORE SERVICE PRIVATE LIMITED {E-FILE {SMC)}
13 [TTA 8715/MUM/2025) 2012-13 |[A] BARCLAYS SECURITIES (INDIA) PRIVATE LIMITED (E-FILE)
14 |TTA 8992/MUM,{20255 2022-23 | [A] GRASPER GLOBAL PRIVATE LIMITED
_ 15 _ ITA 9060/MUM/ 2025_ 2022-23 | [A) EDWARDS LIFESCIENCES (INDIA) PRIVATE LIMTIED
116 {TTA 9_103/MUM/202_5' 2014-15 | [A] FMC INDIA PRIVATE LIMITED (£-FILE)
Assistant Registrér
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 8
AT 10.30 AM
Srl | Appeal Number | A?,Se::_t | Assessee Name ' , {  Remarks

1 |ITA 4619/MUM/2016{ 2009-10 |[A] ASSOCIATED CAPSULES P.LTD

2 |ITA 4712/MUM/i016 2009-10 | [D] ASSOCIATED CAPSULES PVT, LTD.

3 {ITA 1278/mMuM/2017; 2011-12 | [A] ACG ASSOCATION CAPSULES R LTD

| 4 {rmA1307/MUM/2017| 2011-12 | [D] ACG ASSOCIATED CAPSULES PLTD .

5 JITA 2472/MUM/2022| 2018-19 |[A] ACG ASSOCIATED CAPSULES PRIVATE LIMITED

6 |ITA 2136/MUM/2019; 2007-08 | [D] M/S GAMMON INDIA LTD.

7 |ITA2137/MUM/2019] 2008-09 | [D] M/S GAMMON INDIA LTD.

8 _ ITA 2989/MUM/2019;  2009-10 [D] M/S GAMMON INDIA LTD.

9 |ITA 2991/MUM/2019| 2011-12 {[D] M/S GAMMGN INDIA LTD.

10 |ITA 1437/MUM/2020| 2007-08 {[A] GAMMON INDIA LTD.

| 11 |I7A 1438/MUM/2020]  2008-09 | [A] GAMMON INDIA LTD.

12 |ITA 1439/MUM/2020} 2005-10 [A] GAMMON INDIA LTD. -

13 |ITA 1441/MUM/2020] 2011-12 | [A] GAMMON INDIA LTD.

14 |[TA 1452/MUM/2020] 2006-07 |[A] GAMMON INDIA LTD.

15 |ITA 2493/MUM/2022} 2018-2019 |[A] BIRLA CARBON INDIA PVT LTD

16 |TTA 2494/MUM/2022| 2017-18 | [A] BIRLA CARBON INDIA PVT LTD

17 1ITA 6501/MUM/2024| 2021-22 |[A] FENGYUAN INDIA PRIVATE LIMITED (E-FLLE}

18 {ITA 6746/MUM/2024 2021~22 [A] BASF CHEMICALS INDIA PRIVATE LIMITED

1 19 |ITA 2084/MUM/2026| 2022-2023 | [A] EXPERIAN SERVICES INDIA PRIVATE LIMITED (E-FILE)

20 [ITA 2240/MUM/2026] 2022-23 |([A]BNF FARIBAS SECURITIES INDIA PRIVATE LIMITED (E-FILE)

y i [A] FED EX EXPRESS TRANSPORTATION AND SUPPLY CHAIN SERVICES
21 |TTA 2318/MUM[2026 2022-23 INDIA PVT 17D _

Assistant Regi.ert'r.?uJ
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF SMC BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

IN COURT ROOM 7

Stl | Appeal Number . Ai'.:::,t‘ | Assessee Name Remarks
1 [ITA 5560/MUM/2025] 2014-2015 [A] SHRIPAL ROOPCHAND JAIN (E—FILE) _
2 |ITA 6985/MUM/2025] 2018-19 |[A] ADDAX TRADING PRIVATE LIMITED (E-FILE)
3 |ITA 1216/MUM/2026_ 2014-15 | [A] AMITA RAMBILAS AGARWAL (E-FILE)
-4 JTTA 1761/MUM/2026]  2023-24 ) [A] VAINKUTH PATHAI BHANUSHALI {E-FILE)
5 |ITA3354/MUM/2026] 2023-24 |[A] VAINKUTH PATHAI BHANUSHALT (E-FILE)
6 |ITA 2137/MUM/2026) 2011-12 | [A] jAYA PARMANAND PATEL
7 (TTA 2391/MUM/2026) 2008-09 | [D] PUJA MANISH JAIN {E-FILE)
| 8 |rTA2383/MUM/2026] 200708 |[D] PUIA MANISH JAIN (E-FILING)
9 | CO 208/MUM/2026 | 2008-09 |} [A] PUIA MANISH JAIN
| 10 | CO207/MUMf2026 1 2007-08 | [A] PUJA. MANISH JAIN
11 |ITA 2452/MUM/2026] 2020-21 |[A] MAYUR NAVINBHAI PARIKH (E-FILE)
| 12 [TTA 2734/MUM/2026]  2017-18 [ {A] JANYUVAK KALYAN COOP CREDIT SOCIETY LTD (E-FILE)
13 |ITA 2735]MUM]202_6_ 2018-19 - |TA]JANYUWAK KALY-AN;-GOOP-CREDIT SOCIETY LTS (E—FILE) e _
14 |TTA 2913/MUM/2026| 2021-22 | [A] M/S. INBOX PICTURES PRIVATE LIMITED (E-FILE)
Gl
Assistant Reglistrar

A 1 4 O5~Tun~-2026|
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"~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

"IN COURT ROOM 7

| 11| Appeal Number Aﬁa;‘: " Assessee Name Remarks
| 1 |1TA 5550/MUM/2025| 2017-18 | [A] BANSILAL DEEPACHAND SONI
2 |ITA 6139/MUM/2025|. 2015-16 |[A] SHRI RAMESH MEGHRAJ JAIN HUF
3 |ITA 6665/MUM/2025! 2010-11 |[A} KRUBBER PRIVATE LIMITED (E-FILE)
4 |TTA 7887/MUM/2025) 2017-18 | [D] CASA BUILDERS PVT. LTD. (E-FILE)
5 | I7TA 33/MUM/2026 | 2007-08 | [A] RAKESH JABARMAL JAIN (E-FILE)
6 |ITA 1452/MUM/2026] 2011-12 (Al GANPAT AMRARAMIT PRAJAPATT
7 |TTA 1979/MUM/2026| 2022-23 |[A] R RETAIL VENTURES PRIVATE LIMITED (E-FILE}
8 |TA 1980/MUM/2026] 2023-24 | FA] R RETAIL VENTURES PRIVATE LIMITED (£-FILE)
9 |ITA 1981/MUM/2026| 2024-25 |[A]R RETAIL VENTURES PRIVATE LIMITED {E-FILE)
10 {ITA 2040/MUM/2026| 2023-24 |[D] R RETAIL VENTURES PRIVATE LIMITED (E-FILE)
11 |ITA 2023/MUM/2026| 2019-20 |[A] BIKEN GIRISHKUMAR JARTWALA (E-FILE)
12 |TTA 2136/MUM/2026| 2017-18 |[A] NIMMI VISHINDAS VAZIRANI
13 |ITA 2334/MUM/2026] 2007  {[D] SAUMIL DIAMOND (E-FILEy  ~~ ~ 7
14 |ITA 2376/MUM/2026] 2011-12 |[A] RUPALI RAVINDRA KABADI (E-FILE)
15 |TTA 2785/MUM/2026] 2015-16 |[A] ANANT GOVIND PATIL (E-FILE)
16 |TTA 2786/MUM/2026[ 202122 {[A] VISHWANSHU VIJAYKUMAR AGARWAL (E-FILE)
| 17 |ITA 3451/MUM/2026 2012-13 | [A] SUDHIR DAMI BHARAN! (E-FILE)
18 |ITA 3457/MUM/2026 2018-2019 - [A] KALPANA SUNIL BHAGAT (E-FILE)
19 |ITA 3460/MUM/2026| 2019-20 |[A] HIKAL LIMITED (E-FILE)

(o

Assistant Registrar

;!!EE 05-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 10-JUNE-2026 (WEDNESDAY)

'BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER.

IN.COURT ROOM 7

Stl Appeal Number A$:|;1: ) . Assesseé Name ' Remarks
1 {ITA 4176/MUM/2025| 201415 |{A] CEEKEPEE ENGINEERING WORKS PRIAVATE LIMITED
2 |ITA 7568/MUM/2025] 2016-17 |[A] SUDHIR RAMESH PATEL
3 |TTA 9295/MUM/2025] 2011-12 | [D] VIKESH BABULAL JAIN (E-FILE)
4 |ITA 3415/MUM/2026| 2010-11 | [A] VIKRANT MAHENDRA SACHADE (E-FILE)
5 |ITA 1416/MUM/2026] 2011-12 |{[A] VIKRANT MAHENDRA SACHADE (E-FILE)
6 |ITA 1840/MUM/2026| 2014-15 |[D] KAMLASHMI BUILDERS (E-FILE)
{ 7 |T7A 2583/MUM/2026| 2008-09 |[A] LATE ASHOK CHAGANLAL JAIN (E-FILE)
8 |ITA 2597/MUM/2026] 2020-21 |[A] MANJEET DIGAMBAR MORE (E-FILE)
5 |ITA2639/MUM/2026| 2019-20 |[A] RAVINDRA MATADIN MODI (E-FILE)
10 |TA 2910/MUM/2026] 202021 |[A] SAMEER ALT SAYYED ALL SAYYED (E-FILE)
11 {ITA 2032/MUM/2026[ 201920 | [A] ASHOK KUMAR TYAGI (E-FILE) '
12 |TA 2048/MUM/2026] 2010-11 | [A] DILIP PHOOLCHAND JAIN BOHARA (E-FILE)
13 |TTA 2056/MUM/2026| 2019-2020 | [A] DHARMIN MUKESH DOSHI (E-FILE) I
14 |ITA 2972/MUM/2026| 2012-2013 | [A] CLOTILDA HILARY COUTINHA (E-FILE)
15 |TTA 2073/MUM/2026]  2022-23 | [A] SHREE VINJHAN JAIN SANGH (E-FILE)
16 |TTA 2083/MUM/2026| 2017 - 18 | [A] DNYANDEO JADHAV (E-FILE)
17 |ITA 3474/MUM/2026] 2017-18 | [A] SIDDHARTH NAVINCHANDRA SAVLA (E-FILE)
-
Assistant Registrar

&4 05-Jun-2026



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

1IN COURT ROOM 7

Remarks

2017-18

sl | Appeal Number | A;':::_t' Assessee Name
1 JITA 5884}MUM/2025_ 2020;2i [A].YOGITA SANJAY .JAGUS’lF E (E-FILE)
2 |ITA 8009/MUM/2025| 2015-16 |[A] SHREENATH INFRAPROJECTS
3 JITA 1984/MUM/2026| 2020-21 | [A] NAMGYAL LECHCHO (E-FILE)
4 ITTA 2418/MUM/2026_ 2020-21 | [A] PRASHANT KUMAR MOHANRAO SURKANTI (E-FILE)

{ 5 |ITA 2769/MUM/2026] 2019-20 |[A] JAY VIJAYKUMAR SHAH (E-FILE) l

6 |ITA2842/MUM/2026] 2010 | [D] JALLALUDDIN MOHD ANIS KHAN (E-FILE)

7 JITA 2870/MUM]2026 2018-19  }[A] SANJAY HASMUKH KUBADIA (E-FILE)
8 1ITA 3352/MUIM/2026 {A] ANTAJI SITAKANT DUBHASHI (E-FILE)

Assistant Registrad]
‘A, 05-Jun-2026]
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INCOME TAX APPELLATE TRIBUN AL, MUMBAL BENunco

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND MISCELLANEQUS APPLICATIONS

FOR 08-JUNE-2026 (MONDAY)

BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

PART HEARD MATTERS _
, | L AT 2.30 PM
Sri Appeal Number Aﬁ::rt' Assessee " . : , : Bench jRemarks
| ' ~ 12008~ |[A] LIOYDS ENTERPRISES LTD (SUCCESSOR OF RAGINI TRADING
1| €O 92 IMUMI20261 Tyg | AND INVESTMENTS LTD ) o
I 2009- {[A] LIOYDS ENTERPRISES LTD (SUCCESSOR OF RAGINI TRADING |
2 | CO | 93 |MUMI2026 "y {AND INVESTMENTS LTD ) . D
1 | 2010 |[A] LIOYDS ENTERPRISES LTD (SUCCESSOR OF RAGINI TRADING
3 | CO | 94 |MUM{2026| 44" |AND INVESTMENTS LTD ) | P
4 | ITA | 6243 | MUM | 2025 2%%3' {[D] RAGINI TRADING AND INVESTMENTS LTD (E-FILE) { o E-FILE
5 | ITA [6244 | MM | 2025 | 200° |[D)] RAGINI TRADING AND INVESTMENTS LTD (E-FILE) D | EFIE
6 | T | 6245 [MUM | 2025 | 2537 I[A] RAGINI TRADING AND INVESTMENTS LTD (E-FILE) | o | EfE
7 | 1A | 7514 | Mum | 2025 | 2099 1A} SMT. RUPA PRADIP SHAH (E-FILE) | b | EFue
8 | ITA | 7515 [MUM {2025 | 230" |[A] SMT. RUPA PRADIP SHAH (E-FILE) _ ] o | Eme
g | 1ta | 7705 |mum | 2025 | 200% |(a] sMT. RUPA PRADIP SHAH (E-FILE) | b | erue
10 | 1A {7706 | MuM | 2025 | 22207 [[A] SMT. RUPA PRADIP SHAH (E-FILE) o i D E-FILE
o
Assistant Registrar
05-Jun-2026
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- INCOME TAX APPELLA E TRIBUNAL,

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
~ STAY APPLICATIONS
" AND MISCELLANEOUS APPLICATIONS

FOR 09-JUNE-2026 (TUESDAY)

BEFORE SHRI AMIT SHUKLA, JM AND SHRI MAKARAND VASANT MAHADEOKAR AM

SPECIAL CONSTIT UTION MATTERS (PART HEARD AT 02: BOPM)

s Appeal Number AYSZ':' Assessee - Sench kémarks
1| 1A |3930 {MuM | 2025 | 2%2% (D] METROPOLIS HEALTHCARE LTD (E-FILE) D | EFIE
2 | A | 3931 MUM | 2025 2023 1[D] METROPOLIS HEALTHCARE LTD (E-FILE) D | EFLE
3 | ma {3932 Mum | 2025 | 2921 [D] METROPOLIS HEALTHCARE L7D (E-FILE) D | EFLE
4 | ma | 3933 | mum | 2025 | 298 |[D} METROPOLIS HEALTHCARE LTD (E-FILE) D | E-FILE
5 | oA | 3934 | MUM 2025 | 2025 (D] METROPOLIS HEALTHCARE LTD (E-FILE) D | EFILE
6 | rma | 3049 | Mum | 2025 2019 1[D) METROPOLIS HEALTHCARE LTD (E-FILE) D | EFIE
7 | co.| 32 |mum! 2025 | 2327 A1 METROPOLIS HEAITHCARE LTD D

8 | co 313_ MUM: 2025 | 2021 |[a} METROPOLIS HEALTHCARE LTD D

9 | co | 34 |mum|2025 2022 \[A] METROPOLIS HEALTHCARE LTD D

10 | €0 | 315 |MuM|2025 2923 |[A] METROPOLIS HEALTHCARE LTD D

BEFORE SMT. BEENA PILLAL, IM AND SHRI JAGADISH, AM
“PART HEARD MATTERS '
o L AT 2.30 PM

srl ' A,pp'.e.al‘ _Numblél_- : A;:';'rt' Assessge ' Bench- Remarks
1| 17 {2784 | Mum | 2014 | 2905 1) STATE BANK OF INDIA- G

2 | 1A | 2300 | MUM | 2015 20-1%2‘ [A] STATE BANK OF INDIA G

3 | ma 242 MUM | 2015 | 47" (D] STATE BANK OF INDIA G

4 | 11a | 3717 | Mum | 2017 | 291 I7A] STATE BANK OF INDIA (2011-12) 6 |2011-12
5 | 1A | 4433 | Mum | 2017 20L1- [D] STATE BANK OF INDIA (2011-12) G | 2011-12
6 | 17A | 5918 | MUM | 2017 2{;%9“ ID] STATE BANK OF INDIA &

7 | A | 6004 | MUM | 2017 2005 {[A] STATE BANK OF INDIA G




|-Ima

12648 |

MUM |

26181,

e
14,

(o145 STATE Bk OF SR

| m

MUM

20_18.

'2(;132'.-[31 STATE BANK oF MYSORE EEE TR G

10 |

ITA

2831

MuM

2018 °

2012= 11 A} STATE BANK OF INDIA (sucssso'R TO STATE BANK OF MYSORE) | ~ G

13

g

A

2632

2018 *

- 14

2013- [Aj STATE BANK OF INDIA (SUCES"SOR TO STATE BANK OF MYSORE) | - G

2

By

3328

MUM

2_&)1‘87:2”14’ [D] STATE BANK OF INDIA (2014-15) o e 20145

15

A,

3395

MUM

2018

14 )

2913"?[D]STATEBANKOFINDIA B A<

1

3429,

MuM |

.'izgln}a“"[A]STATEBANKOFINDL‘\(ZUB 14) R A k)

CTTA

122014"[A]-STATEBANK'OFINDIA(ZO‘H—IS) o ] 6 | 201418

15 |

,’1_99987'.;_ [D]M/SSTATEBANKGFINDIA e e

st

2189 | MUM { 203

;[D] Mf"'sr‘ }-E BANK oF INDIA

> tATSTATEBANKOFINDIA. . L le |

20 |

TA

2851

MUM

2019 °

" |[A] STATE BANK OF INDIA : e

¥TA

2874

MUM

2019

2015-- [A},]S‘T‘ATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE)] - G

2

[TA

3034

MUM

2019

..‘[D]MISSTATEBANKOFINDLC\ R

. ”3'23:

| ImA

3412

MU,

2016 |[D] STATE BANK OF INDIA (succrssson TO STATE BANK oF ] g
;f.T.J?.T.‘-MYSQRE) el R . S &

& 201546

& | 201617 |

3503

2019 .

“fm STATE'BANK‘OF'INDIA (2015‘-1‘7) Co ,' b e e

30

pyrs |

3504

‘MUM

2019

'[A] STATE BANK OF INDIA (2015 16) SR N 2015-16

31

A

3572

MUM

2019

5012- |[D] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF e

.13 |TRAVANCORE) .

32

m

3573

MUM

2019

_ 16 _|TRAVANCORE)

2015~ |[D] STATE BANK OF INDIA (SUCCESSOR TD STATE BANK OF

.33

T

147

[

2022

99-00 J[A] S_'_l_'A'_FE BANK OF INDIA

| 34

ITA |

328

MUM

2022) ©

|[A] STATE BANK OF INDIA : ' R .

35

| ITA-

1032}

MUM

2022 °

'--[AJ-STATE BANK OF INDIA | S

36

ITA

1033

MM

2022

: {A] STATE BANK OF INDIA : G

37

ITA

1042

MUM

2022

2017- |ID] M/S STATE BANK OF INDIA(FORMERLY KNOWN AS STATE BANK c
18 |oF MYSORE) L , -




2017-

38 | £7A | 1055 |MUM | 2022 | %7 |[A] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE)

39 | ma 1121 | Mum | 2022 | 2985 I} /s STATE BANK OF INDIA

w f.“"* 1573 | o | 2022 2(;3;37- [o] b'}“\fﬁoi?? BANK OF INDIA (FORMERLY KNOWN AS STATE BANK.

41 | 7 | 1798 | Mm | 2025 2017- JIA] STATE BANK OF ljar)o)m\(sucsssost TO ERSTWHILE STATE BANK |

42 | 1A {1967 [ MUM 2023 E 1D STATE BANK OF INDTA (STATE BANK OF BIKANER & JAIPUR

43 | 17A | 4097 | MUM 2023 204 |[A] STATE BANK OF INDIA (E-FILED) | e-filed

44 | TTA {4116 |MUM | 2023 | 290" |(A) STATE BANK OF INDIA (EFILED) e-filed

45 | TTA | 4118 | MUM | 2023 205" lta) sTate BANK OF INDIA (E-FILED) e-filed

46 | TTA | 4447 |MuM | 2023 | 205" [[A] STATE BANK OF INDIA (E-FILED)  efiled

47 | 17 {1520 | mune | 2024 | 2014 |pa] sTaTe manK oF INDIA

48 | TTA {1530 MUM | 2024 20" |[A] STATE BANK OF INDIA B

a9 | 1A [ 2190 | MuM | 2024 | 23 |[A] staTE BANK OF INDIA (E-FILLING) FILE;NG

50 | ITA | 495 [MuM | 2025 | 20" |D] STATE BANK OF INDIA (E-FILING) e-fifing

s1 | A | 577 |Mum | 2025 2005 |[A] STATE BANK OF INDIA (E-FILING) e-filing

52 | TTA | 1593 MUM: 2025 2%9' {[A] STATE BANK OF INDIA (E-FILE) E-FILE

53 | 1A | 2285 | MM | 2025 2015~ |[D] STATE BANK OF INDIA (E-FILE) efile

54 | A 2717 | Mum | 2025 | 2920 dra] STATE BANK OF INDIA (E-FILING) - - - | E-FILING

s5 | ma | 3086 | Mum | 2025 20%% |1 STATE BANK OF INDIA (E-FILE) | EFILE

56 | ITA | 3580 | MUM | 2025 2(’1187' [A] STATE BANK OF INDIA (E-FILE) E-FILE

57 | |t .MUM:'zozs 207 [T?{L STATE gﬁg}vf((E(_)Fr} EE&)DIA(SUCCESSOR OF STATE.BANK. oF ErILE

58 | I7TA | 5180 | MUM .zois 201137‘ Al STATE BANK OF INDIA

o ﬁA' 7.0'40' VUM - _201?; %’Iﬁ%ﬁcgﬁ&?}t INDTA (SUCCESSOR 70 THE STATE BANK OF CrILE

0 | 1ma | 704t ot 025 2014- 1io] ISI;TL%E(E:DI\:I}ILKE?F INDIA (SUCCESSOR TO THE STATE BANK OF _ ErILE
/;\132; '

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENGHES

CAUSE LIST OF
THIRD MEMBER MATTERS,

- PART HEARD MATTERS,
SPECIAL CONSTITUTION,
.STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

'FOR 10-JUNE-2026 (WEDNESDAY),

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT AND SHRI ARUN KHODPIA, AM

CLARIFICATION MATTERS
. AT 2.30 PM
srl Appeal Number ¢Z§Tt' Assessea B _ Bench’ Reniarks
1 ITA 2180 | mum | 2022 -20117& Eﬁ%: |i’;i)JI\'I‘IONJl\L INSTITUTE OF CONSTRUCTION MANP.«GEMENT & RESEARCH B HCD
5 A | 2181 | MUM 2022 2{;]65- Eﬁ%;g';TIONAL INSTITUTE OF CONSTRUCT, ION'MANAGEMENT AND RESEARCH | B HCD
Assistant Registrar
05-Jun-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAL BENLRED

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS s
AND MISCELLANEOUS APPLICATIONS

" FOR 11-1UNE-2026 (THURSDAY),

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT AND SHRI ARUN KHODPIA, AM

CLARIFICATION MATTERS
, _ _ AT 2.30 PM
Assmt.|, . .
Sri Appeal Number Year . |ssessee Bench Remarks
1 | A | 5138 [ MuM | 2025 3‘1}37' [A] SANSKRUTI VISTARAK SANGH B
2 | A | 5139 | Mum | 2025 | 2003 -lrAT SANSKRUTE VISTARAK SANGH 8
BEFORE HON'BLE JUSTICE {(RETD.) C V BHADANG, PRESIDENT AND SHRI PRABHASH SHANKAR, AM
CLARIFICATION MATTERS
AT 2.30 PM
Srl Appeal Number ‘Y\::Tt' Assessee Bench | Remarks
1| ma | 25 | mom | 2028 | 2550 hiag NEXT CREDITS AND MERCANTILES PYT, LTD. (E-FILE) 8 E-FILE
BEFORE SMT. BEENA PILLAI, JM AND SHRI ARUN KHODPIA, AM
PART HEARD MATTERS
_ . , AT 2,30 PM
srl Appeal Numbey Agl:rt._ Assessee Bench Remarks
1] A | sz | mum | 2023 | 20 L Tano MauRITIUS INDIA P I
BEFORE SHRY NARENDER KUMAR CHOUDHRY, JM AND SHRI JAGADISH, AM
' CLARIFICATION MATTERS '
_ , AT 2.30 PM }
: T Assmt)
Srl Appeal Number Year |Assessee Bench Remarks
1 | i1A [ 4823 | MUM | 2024 | 291132' {[A} AARTI DRUGS LIMITED A
2 | ma | asd | mum | 2024 | 257 (A1 AARTI DRUGS LTMITED A :
3 | ma | 4825 | Mum | 2024 | 2911 11A] AARTI DRUGS LIMITED A
4 | 1A | 4827 | mum | 2024 | 2903 11A) AARTI DRUGS LIMITED A
5 | 1A {4847 | Mum | 2024 2‘1132' {[D] AARTI DRUGS LTD (E-FILE) A E-FILE
6 | TTA | 4848 | MUM | 2024 2050 |01 AARTE DRUGS LTD (E-FILE) A E-FILE
7 | A | 4850 | Mum | 2024 | 292 JiD] AARTI DRUGS LTD (E-FILE) A E-FILE
8 | T | 4925 § Mum | 2024 | 205 |mrasmTiDRUGSITD A

e

Grd et

Assistant Registrar
05-Jun-2026
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